Shyi 8. M. Banerjeg (Karpur); Yes-
terday the Minister of Civil Aviation
made a statement about the sirike by

&
:
E
§

g

morrow we will have thig discussion
on Alr India strike for one hour.

Shri 8, M, Banerjes: I accept your
suggestion. But our #Mculty is this.

!
§
:
g
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DEMANDS FOR GRANTS—contd.
MovistRy or Drrence--contd.

Mr. Speaker: The House will now
take up further discussion and voting
of the Demafids for Grants under the
Ministry of Defence. We have now
only 2 hours left for the discussion of
this Ministry, How long will the
Minister take to reply?

The Minister of Defence (Bhrl
Swaran Bingh): I will take about 43
minutes.

Mr. Speaker; So, 43 minuteg out of
the 2 hours will be taken by the
Minister., Therefore, this discussion
will go on till about 2.30 p.m, when
the Minister will be called,

Shri 8. M. Banerjee (Kanpur): 1
hour more should be given because
one hour has been wasted by Shri
Bhagat.

Mr. Speaker: If 1 extend the time
for this Ministry, to that extent you
will lose time on other Ministries, So
at 2.30 the Minister willi reply. Till
then, two Or three members can gpeak.
Now, Shri Nitiraj S8ingh Chaudhary.

Shri Surendranath Dwivedy (Kend-
rapara): Sir, may 1 point out that
Shri Samar Guha has not yet been
called?

Mr, Speaker: Has he not spoken?
T thought he hay already spoken. I
will call him after Shri Nitiraj Singh
Chaudhary,

Shey Surendranaih Dwivedy: I am
pointing this out because this iy not
the frst time that it has happened
Mr, Speaker: I will call Shri Samar
Quha next.

sft #ifercror Fag St (grebmane):

" werw wEw, Sfroar daren & Hrdx-
ooy warz weert ¥ wtvif qr e ¥

R e A A L

*Moved with the recommendsation
of the Presidemt. .
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[t faforow  ferg whwrt]
wawt g weedl X wgr ¥ W
W gor & fag  wfroer woft
e MR §) NagE
YRR Tt F At W R § I 6
groar & Soge A wawar o
12.25 hre.

{Mr. DzpuTY-SpEAKER in the Chair]

wawwr 19 1y N oy aw ol
wft k& 3 ¥ e ¥ g9 e g
g B et ¥ gw e v § B
wfirewr sawn @9 F Tt B o
arrerdt At o XA wqwan § e
T WAl @ 1 W
afaoer  darag o foiyd v &
IR @y Oy § AT £ e §
forg ¥ wrow wew  aga f ard Iy
g 1 e gl I A ot & arw Afew
wn § v faeefy 3w WY gowT & W
YR SR R TR T D g ol
ez g7 33

# sfroar woft agfew w1 W
foltz & ara, @5 4950 9T A
i arg vtk § I F 9T wrwiEe
W A(EATF | T ¥ WA qreor ¥
wfercaT swrem # Ty Wt oft R &
we frorfaar ar yoefr o ol
afe foid % &t o ifY Ot wrawe 9w
gy agw o O agt wxw & a1 e of
1 goen w el ¥ s W
T W Tt & pfew woht
quft & & v ant o oy €
o qrt Qe ¥ gEAr wft g ft

g Wt ¥ ¢ m orfewrr- e
gz ¥ faw ¥ fie wref ¥ wr oot
frdrarr ey ot wrwfre ¥ Qo mar
qr| R Ewy IR WY wrwrd el
& qparT e ¥ fefaue are ey uned,
ez v fafresr goft_wife® o
ff FF 1w ¥ sramar geamlor Wi Aad
wr ¥FFw ot o wff @ | I WY
grfwer wor & fong ofr o wrer onff ¥
o s ax i M ¥ wywr wenr fw
sfacar st o wfacr ¥ gt anlt ¥
grogfer 7 f, W 9% saTy R o

wry & gn ¥ agx xwr Qymany
g ¥F w7 gr § ag v g ¥
g Trow wow iy sk A fea Y

quiee § | avera ¥ qufer § o7 aff ag oY
sforear & W 9T gw ¥aw @
§ o & AriuT WG e § wra oY
afcfeafa # @ 2w ) JG @ Xw &
&7 weaw gerr mfeemr /i o Wy
tw ¥T T N g wx Gewr
Vs I w6 )

% ava & frdy o7 ¥ w wrgan
g ) 39 o sy qinfy ¥ Wiy sfaoa
sl wgren w1 s feeray Wy Wi oy
& gom ot & fenfigd, see e ar
wiwwrfait ot fer dewer o fywmn
% gow w1 waw apy o Fedet forw ¥
o & door ¥ a1 ¥ wyw www T AMAWTD
Q€ o oy w< o aft wgET
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o Ffeard oY dzer ¥ wlomy, e
0% @Ry W6 xRl dF
vy wis ofrw dte dea il
A ¥ M 93 §f fodid WE

a &, afew & &t @ § fis g il
£ wc a1 ¥ s T A o ft
it 21 A ¥ o T W

¢ ATY OFY 41 X AT
vy wfivr T AFeY Y wamx kfadry
TT QX qF Y WRATHT AA AT
QAL R onht¥ At ¥ aary ¥k
wft foreft § 1 & oy sieft oft ¥ AW
wo g e furer et & e ek §

ASADHA 17, 1889 (SAKA)

DG. (Min. of 8134
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¥ a7 ¥ fod fe oy o srvare

fe § 37 ¥ wyare &t W A ¥

ol ool ¥ wyesg F0F |

N THAT AT ¥ § I Wy v
goar welt oY ¥T swA qreR-AT ¥
w2 foatE, 1947 ¥ WX wrEsz SO
wrgen g, e xafed e xo 3w &
WY Wo Wro WTEo Wyw ¥, T Y wWrko
"o THo & TUATHIAT TAT /Y | A
w1 Faa WA W Wife Yo THo W
FIT HIA AT AT | ®o Hio w0
WY WY 4,000 To Terd. ¥ WA ¥
S A BT AT rEE e gur w1 e
wHTaes wiftsast iy &Y I ¥ Ao W
ﬁ“ﬂml?‘imﬂmfo oﬁ'(«o
® oWt frar T ) @ & A 9w W
frt Famgw frqr mar 1w W
o FrefrarT gom & 9w # Pt @
FCaret w1 Fawwra oY gy wr
g afer woa efed wr doer avr mff
famg foar war | wifo Qo qWe
® o Wt D AT frmger ger g
1T I BT ITT WA 400 ¥ TE ¥
¥ 3000 % ITAT ¥ | TRT-ATT ¥ WA
¥ ugere B & wfawiogt w1 {ew s
wTfo Yo WHo ¥ TUAT AT | W X
# T welY oY ¥ SrdeT e fis wg @
q¢ faare v fnwror & oh wwedd
% v W ﬁmq(ew.ﬂﬁ.
wife & qor At & o wr £ o
warg & A F & I w7 sqTH YW
¥ wftwer ¥ faé & q= 366 ¥ &u
7ﬁﬂ<mmmnlw#
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w wreT xw faury * At §
Y e oft amrar § W S W &
Sywer wTx ¥ ford wrko Qo Qo wWTREwH
T W73 100 Fo ¥ 300 T I®
fraifer fear § aw whor & sfasfat v
N wwraw A — ¥ wAToNW,
arfa qaresg, fore ot #x, o
oY yaY wareww faed ¥, ey
wx wi fear wa, oy w@ waw 3% Y
s 1 & o Wt wgte & AT Wk
f« og w8 «qr faare we
T (7 oEEEw w1 g AN TR
% fag aoe ¥ woir &t sgmewr w3 |

wa Y wna X vy e ar waran
foad & I9T 12.8 ¥OT To AA wraAT
g1 oD ¥ ot SraT € Por
§ wfexr aiwel & e & qav wewr §
fie x& & ¥ ey AT Faw # amar @
et $9 way o v ¥ amar @
wreafew s % &% ot T R
frpary o Wit ek graT k) ¥
@ % o sy ¥ o faeey dar
T R @k opEa ¥ s 6
rO7 wr Foad & o Wb P

gy et

X ot wrrerd et § 3w &
wqarc agn @ OF g qw F Ay
o awft wbife I Azt gt
ate aff ¥ g i ¥ ferd ook &
wrvEaT § ) Og 9T 34 €t Jewdt
a EYR & o frant w6t Faredt & o i Fordy
qat At &« % gw w1 fael a2 fnlx
AT @A | g o Y W warE Oy
@t wfed fie fow o Y Y g WY
mtw-ﬁm,wwm

Fort Ferdt o wrft omfy §, =g oY o
B & oot ot o e W g g

W ¥ v & anic fewfody
& & S wratf | & o f fv oy
gt welt ¥ favim woi ot e Y
& 1 Ry w wnfadl § e q fewre s )
wrie fawit et o ) am e wfim-
dr R ¥ wrie fesfaly
el &t grar warey & wraew WAy
xft farar avaT, o S0 w1 Y OF w1
R o ow Y g ar e § )
Qur 1 & B o Houy ofr ay ardeft
% wfereT T v, OF firgeam grat e
Q% & ™ o

e arowew § ) ufy ag oo
€ R & vem Q@ wfer afc g
st N gwft g gk wew
g & s wes friw & e & fok
fre Mo Tae v e =
qwd ik ¥ fodt Teed qundy w1
e fre Wre e, mw:ﬁ-
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faftz seqa v & F g w
95 feowar 2 fear omar @1 ao xw
gareds  wifadw wTadE ST
& aw 7y fagw axw fear mar die o
wYqg sfama N akfs ag @aw
wiefetz 2 %7 o5 wfawa ey & wwar
t K€ o Vo HqYe Ao F ¢ Tz Trad
HUry WY VAT IT F FIC A9
grzfphz 2wz os wfawa . qur 2 faemr
T €W SEC X qR Tereray A s
R w0 3 FAY AT IIAT |
@ % Az FFA Oy Qo TATE FET

fieqr | oft a8 Faw 2 <@
%o ¥ Tre QT wowrk i § e 1 wOT
o & Uz YWH FeaTk ry AW §
™ 30T s ¥ IFW qEd
et qF &Y | A/ qg @ Anrerd
faeft & fis <9 go dYo dre dro #
Mo e To Iz WTo X 3kw for w%
fear §, Afwa F &9 ¥ 9% ¥ wage
oY wely § ot s ¥ ofte qme v
o Ay Frara AN FE

e F ¥ 93 R IF AW W
el gy W w1 eq femrar
wrgan ¥ ot og § CoreEt & arw drey
Y | IQ F T ey agF @ oear o
wr ot § foradt 1100 your feedw
QR I F o o ix Aelh
AW Ty § | welY TP W fA .
# 1 xg w7 wST THFAT § WX AT a7
oYk @H Iy A § | WX a@ Tw AN
AT N @ 1100 TZR w1 fevRa-
e o= i a1 Wk W I
w fyeRa Qa1 Y & g =hw
e AN T g 3T ¥ R ey
M TR i " A g
wqENT W)

7 & g8 §rad & O gwes fan
w b fek & aw o1 wwrd § o

wwt war g fe & ¥ o gew Ry §
99 9T WAY AERY S & |

Bhri Samar Quha (Contai): On the
last occasion, when the calling-atten-
tion-notice on the hydrogem bomb ex-
plosion by China was being discussed,
I got out of my temper, and the reason
was that it was not a sudden or spas-
modic expression of any sentimentality
but I was simply shocked by seeing the
sluggish and sleepy attitude of De-
fence Minister to the serious
problem of our  nationa] de-
fence. In that statement, the De-
fence Minister described the thermo-
nuglear explosion by China ag the
6th nuclear explosion, It wag not an
inadvertent slip that the worq ‘ther-
mo-"was not there, but it showed that
there was a serioug lack of understand-
ing on the part of the Defence Minis-
ter of the qualitative difference be-
tween a thérmo-nuclear explosion
and & nuclear explosion.

As 1 have already said, at no other
time since Independence has our coun-
try been so dangerously endangered
as it is now by the threat of exter-
nal aggression. Yet, we find a serious
lack of awareness and aleriness in the
higher echelons of Government,

of aggression and its probable timing,
and (3) timely equipping of the de-
fence forces with the latest weapons
of modern warfare and training them
in clock like precision to handle them
sharply and effectively, and (4) a Da-
tiona] awareness and determination to
combat the enemies totally.
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mies even, because our enemies are
actual, and we all kpow who they are.
But we must remember that although
in 1962 and 1865 China and Pakistan
separately launched aggression against
India, but we must remain prepared
and, we must not harbour any illugion
whaisoever in this regard, that in
future India will have to face synchro-
niseq Sino-Pakistan thrust simuita-
medusly on two fronts, jn the north-
eastern Iront in the north-western
front, Equally, we must not forget the
present hostile postures of China and
Fakstan and the jingoist slogans rais-
ed in those two countries, agaiast us
as also the attempt to whip up anti-
Indian hysterjg in China and Pakistan.
Therefore, we must beware that per-
haps the coming sutumn may not pass
off peacefully.

1 will not deal with all aspects of
our national defence, but only one
that posed Dby the Sino-Fak thrust
against India particularly in the
Easterp front, I will concentrate my
observations on the probability of
developments in the eastern sector. It
is Quite known that the expression
‘Sino-Pakistan collusion' has been fre-
quently used in this Parliament and
in the country, but we have to realise
the gravity and depth of this collu-
sion. Before 19685, Pakistan had deve-
loped a defence strategy, the central
point of which was that if West
Pakistan was fortified, it would
guarantee the defence of East Pakistan.
But in 1965, this theory of Ayub, that
the fortification of West Pakistan is
the best guaraniee of the defence 02
East Pakistan had been exploded, The
people of East Pakistan knew that
they hag not more than  division of
army to protect them. It was also
unknown to them that they did
have any tank division, nor any

division in East Pakistan,
with the result, a8 they felt, that the

3

 assurance from West Pakistan does
uot count in any way. Therefore, the
people of East Pakistan are now in »
repeluous mood. They have virtuslly
acclared their independence, in the
name ©of autonomy-movemeni there.
They want complete autonomy, they
wuant even to break away from West
Pakistan,

President Ayup realised this ana
after 1845, he reoriented hig defence
sirategy. He haz now entered inio
some sort of an unwritten or un-
announced military wunderstanding
with China, He knows that today
or tomorrow East Pakistan wil
break away from West Pakistan,
To counter East Pakistan auwo-
nomy movement and take advantage
of the present situation, Mr, Ayub has
declared an almost open-door policy
for nflitration, by China into Eu:-.
Pakistan, He feels that if China can
be lured or tantalised intp making a
synchronised thrust on the eastern
front, only in that probably West
Pakistan will haye tactical and even
strategic superiority on the Western
gront. 1f China comes to help Pakis-
tan, only them the objective of snaten-
ing Kashmir cap be achieved With
this object in view, Mr. Ayub has
completely opened the door of East
Pakistan to Chinese infiltration. To-
day politically, economically ang mili-
tarily, China has firmly en
herself in East Pakistan Politically,

opened there,
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tan has been completely floodeg with
the consumer goods from China and
China is now an important buyer of

East Pak. jute and supplier of coal to
East Pakistan,

Militarily, since the |ast 18 months,
continually Chinese military hsrdware
is being poured into Past Pakistan.
Chinese light tanks—because (hey wre
suitable for use in the soft soil there
as heavy tanks cannot be operated in
East Pakistan, and aircraft and also
some arms are being supplied to East
Pakistan, by Peking,

Not only that, I do not know whe-
ther our Defence Ministry is aware
that in East Pakistan hundreds of
thousands of Mujahids and para-mili-
tary personnel are being trained by
the Chinese military experts in
guerilla wartare tactics.

There are other aspects also, Pakis-
tan has given a free hand to China
to train the Nagas and the Mizos,
particularly in the hill tract area of
Chittagong. Also, you wil] be interest-
ad to know that Mr. Ayub has come
to the help of pro-China politics to
such an extent that the leaders of
nationalist parties and their

1 have taken only seven minutes,

Wx. Deputy-Speaker: Yaou bave
taken 11 minutes, your group has 12,
but you are making very good con-
tribution, but I am extremely sorry, I
will give you two minutes more.

Shyl Samar Guha: You will be as-
tonished to know how the Chinese
political influence is overriding over
East Pakistan. The nationalist ele-
ment, the Awami League. which is
very conscious of the danger that the
Ayub strategy will create a Viet Nam
like situation in East Pakistan 1s
opoosing the pro-Chinese policy of
Mr. Ayub. Almost all ¢he political
leaders, important workers of the
Jemi Laague, have been arrested

1880 (SAKA) DG. (Min. of 8142
Defence) :
there. Their dailies, weeklies, have
been banned, their printing presses

have been confiscated,

Recently a very interesting deve-
lopment has taken place in East Pak-
istan. All the pro-Russian elements of
the National Awami Party have been
arrcated, and their daily ‘Sembad’
has been banned. A free hand has
been given to the pro-Chinese ele-
ments in the National Awami Party
and their weekly organs have been
allowed full and free scope of pro-
Chinese propaganda in East Pakistan.

I do not know whether Govern-
ment know that in 1964 a letter writ-
ten by one Pekingite 6 a other Pek-
ingite in India was published in West
Bengal dailies in which they had de-
lineated the future political objective
of the Pekingites in India. Facsimile
of that letter was published, and in
it, it was stated that the political ob-
jective of both Peking and Pekingites
in India was to form a People’s Re-
public of greater Bengal, comprising
of West Bengal. East Pakistan, Assam
and Tripura. Ching has found that
now is the real opportunity for work-
ing out the objective of creating an
Indian Yunan in the whole eastern
region of Indian sub-continent. And
all the political moves in East Pak-
istan of China and the Pekingites are
directed to create an Indian Yunan.

By such synchronised thrust by
both Pakistan and China, against India
how will Mr. Ayub gain? He expects
that the major part of the Indian
army will remain engaged in the east-
ern sector, when, as a result of the
tartical and stratesic superiority in
the western sertor Pakistan will be
able to anatch Kashmir. and in that
eventuality i{f Fast Pakistan goes to
tha sphere of influence of China he
will not mind it.

Mr. Deputy-Speaker:
rlude,

Shri Bamar Guha: In {hat even-
tuality Mr. Ayub thirks that the wholé

Please con-
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of the eastern region of India will re-
main interlocked in a deadly conflict
with China, As I have already said,
that will be the occasion for West
Pakistan to snatch XKaghmir from
India.

Now, I want to make certain con-
crete suggestions to you. Just Dby
military measures above, it is not
posaible and it will not be possible for
us to counter the development of the
probable situations in the eastern re-
gion of India. I will get before you a
few measures to counter the Sino-Pak
designs in the eastern region of India.
The defence problems in the eastern
region should be tackled politically,
and militarily, and for that, the fol-
lowing measures need L0 be adopted:
(1) The Independent East Pakisian
movement should be given fullfedg-
ed support. While it should be made
very clear that India wants neither
reunification of the divided parts of
Bengal or annexation of Esast Pakis-
tan to India, as and independent East
Pakistan will help to scuttle the Yu-
nan design of communist China and
the Pekingiles in this sub-continent,
to the mutual benefit of the people of
India and East Pakistan.

(2) All-India Radio should adopt a
special programme for East Pakistan
in which the political, cultural, eco-
nomie and military news concerning
East Pakistan and the freedom move-
ment of the people of East Pakistan
should be broadcast without much
comment by India. (3) India should
espouse the cause of autonomy move-
ment of East Pakistan in the inter-
national sphere. (4) A  powerful
broadcasting machine should be set up
without delay in Calcutta and a net-
work of local broadcasting stations
should be set up all along the bord-
ers of West Bengal, Assam and Tri-
(3) At least, g

from East Pakistan and that foree
should be given intensive gusrilla
training to coumter .the Sino-Pak
guerillas in the eastern region. ¥For
this, the Ex-INA personnel should be
engaged as much as possible as the
officers of this border force. (8) The
Border Civil Defence organisation
should be set up in the border areas
to a depth of at least 20 ‘miles all
along the border of East Pakistan.
(7) General intelligence should be
immediately separated into civil and
military sections and both should be
strengthened. (8) A co-ordinated sub-
committee of Defence and Foreign
Affairs departments should be formed
to study the special politico-military
problems of the eastern region of
India. .

With one more sentence, I will
finish. As 1 have already ssid, at no
time India faced danger so much from
the threat of external aggression as
it is today. But, unfortunately, as I
have already said, the sluggish and
sleepy attitude of the Govermrment is
the main reaszon fur the lack of na-
tional awareness about the impend-
ing danger. Today we need a galva-
nising patriotic fervour so that the
whole nation could be revitalised and
charrred with the spirit to undertake
to fulfil the task of national defence.

1 would again reiterate in this House
that the spirit of the greatest Ksha-
triva of modern India the death-de-
fvineg patriotic passion of Netaji
Subhas Chandra Bose, should be in-
fuzed into the policy of defence of
India, this triple mantram—Ittehad
(unity), rtmad (faith) and Kurbani
(sacrifice). should be the watchword

for our national defence today In
India.
13 hra,

o wewnfre wrelt  (Er(E):

e wvew, e daww ¥k oy
uy oifer wfalew fear 8, sw ¥
aheiy woEt® ¥ wow ¥ quelt
s T v ¥ fo @ sw A
wurt o Wt 1 v wfeidew & ogd
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e % Y wer § : “qrfirwrey avwia
™R ¥ aqe @ & fag e
1 @ wfier fafre o v a1 fis
g o B arfeearr ¥ wor St
i afrem SN faow
1Y & TG AT ATT | WA OF I
REY 7T ¥ G M 37 w7
aeqrat Y e sara ¥aT = w< faan
a3 AT et F Fre s ddy fae
WIER ®Cr #7 aru fafga gy "

T Wl miew ¥ Wy fet @
T W o W &wre e o ¥
rerfaa WY oY gy g et
WY weA W ot day AT e
| §Ow Wy & wer ag & fv xw W
| EWTC F ¥ T T vy
¥ SAT WA JIAT ATYAT § arwww
R ¥ ax WS oww e
W ¥ warrw e @ o ¥ gy
™ ¥ wT Wt oF, |,
ir. Deputy-Speaker: He may con-
ie hig speech after lunch,

H hrs

‘he Lok Sabha then adjourned jor
ch till Fourteen of the Clock.

'‘he Lok Sabha reassembled after
wh at five minutes past Fourteen
the Clock.

fR. DerUTY-SPEAKER in the Chair]
MANDS FOR GRANTS—Contd.
{ISTRY OF DEFENCE—Contd.
het Nath Pal (Rajapur): Sir, T want

D.G. (Min. of Si4é
Defence)

Now, Shri Prakash Vir Shagtri will
continue his speech. I would request
him to try to confine his remarks to
10 minutes because I have to accom-
modate some more Members,

st wewT ool SISRW
off, ot o T o & fadaw WO O
ar fis T WaTew A oget A W
oo v wiver fear § fie amee e
¥ A gifewn Faw s o8 WIET
ar fs et sohdy, Mg Wl
@ o fly wT wwfic w7 9 WW
WY EATT W9AT 97, wrofty e feedt
TETT AW AR Wt et w
™ S{W ¥ A gor | wrof e
¥ aw @ ¥ ane ofieer ¥ fec ¥
oy g ¥ &rd grow ) @
ORI ¥ WX & i e @ ywere oY
quar &k, d¥ amdk & arw e
T T R ¥ on gy o g@
dfir T &, o ¥e for oW
ferarereie 3 gw wwTT U AgT w1 Fwier
o & aifeam ¥ oF g3 dfer
¢, W ¥ wumaTC o & frwer &

g dwawd ¥ wrawge aw 60 W
vy Ag e w fx ¥ arfeen® Wl
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o W o1 off & farw xwTT 9%

w1 T AT # vy varew ¥
Twy, 7ot oft w A wvd wwrsw ¥
womay fe G faer v ot & oy
NTOW @1 o, oir 743 & fa¥r
WYL &7 wrewTr vy feat e
wTr s, wgfre gfemt v wwIe
X T | 99 gF Ay § R ow
wWaRE WY ¥ aw wwrg o A,
afew fava g 1 wow @Y ¥ Wi

g
arae, argfreas gfaare aav w@d |
1965 ¥ gHTL ST 7 A woAT wier
v aofag 3 #X Wil M@ w
®, @ X AT 2 TEw 1962 H WY
TR W wft, 39 awg el 'Ea i
TER RTT v s Mm@ ¥ gl
17 qE T AT ST qg Ia Al
gam arzat fs fed) gma ¥ gt
I vt fem T gw Y ¥ W
v Tt ¥ T W
Tarh fom wey & T a7 @) Wy
2w ot fir Tt e ¥ ST wT
i e amte w7 Ay g IV AT
A ¥ weE W e gl
&fire dorfeal # Qo wff wnfy &Y 2w
@ et wwr @ wiwr ¢ i dic
qrfreanT ¥ Wi s awavar o §
eavhor ag gwr § e orferary W
T d da foar § s Ay W
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Shri Chittaranjan Roy (Jeynagar):
Mr. Deputy-Speaker, Sir, before I go
to the crux of the matier of defence,
1 wish to refer to what our Finance
Minister, during hig reply to the
General Budget discussion, told the
House that if we often talk about the
reduction in the defence budget, it
may cauge some humilitation, some
feeling of humility, amongst the de-
fence personnel. It this is a faot, it
s very regrettable because army 1.
nol a separate entity, rather it is a
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fence policy, as the hon. Defence
Minister agreed on the floor of the
House, does not depend on military
alone; rather it depends on the people
n]_.u-u. Also we have got the ax-
perience from many of the wars.
During the Second World War, the
German soldiera had to face the fight
from Soviet Russig door to door and
man o man. That is a prolracted
war. Also we find that in Vietnam the
Vietnamese people are fighting with
great zeal, valour and patriotism and
the enemies of the Vietnamesc peo-
Ple face the fight door to door. It is
militancy and mass combatibility of
the people which can protect the
country. In this connection we ‘must
not forget that it is the people of
India who won the Independence
from the British imperialism. It is the
people who can determine the future
of the country and the future of the
society. We must recognise this. The
Government must look after the peo-
ple and see that the pcople of India
can reap the fruit of Independence
and of freedom. If they are deprived
of what they nced. I they are depriv-
ed of what they fought Independence
for, they will not find enthusiasm,
they will not find valour and patrio-
tism to defend the country.

We have to consider the whole
policy. There is no question of any
particular policy. The defence policy
cannot be taken in isolation. It should
be viewed in the light of the total
policy. The people should feel that it
is our country and we must fight for

chial ideas for their immea-
diste gain, having political purposes
only in mind, In doing this, we are
only pushing the country to the dark
of danger and that is why, national
integration and emotional integration
are needed |n thig country and in this
way &lone, the country can progress.

|

Further, our defence and military
should be kept far from foreign in-
fluences. There should bg no doubt
about it, because in the name of mi-
litary commission, ‘military council or
advisory committee, many of the im-
perialist countries, in meany of the
metropolitan cities or in the newly
developing countries, are trying to
play a dirty role and in order to pro-
tect us from those influences, we must
try to find out the indigenous techni-
cal knowhow. The indigenous tech-
nical knowhow should pe the first and
foremost question in developing our
arms, weapons and thingy like that.
In doing this, only economic incemtive
is not enough to serve the purpose
because there is no end to economic
incentive; rather, the military per-
sonnel and all the research scholars
should be taught in a way, they should
be dealt with in a way, so that they
can have the patriotism and love for
the country for which they will have

these economig incentives could not
give satisfaction also. What is needed
is patriotism and love for the country
but that i what we are lacking.
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scope for displaying their technical
know-how and fire-fighting capability.
Military education and military train-
-ing should be given 10 the people,
particularly to the able-bodied people
so that they can shoulder the res-
ponsibility when the time requires it.

- We have got a very long border on
the north, with China &nd Pakistan
on the western side and on the east-
ern side with China and Burma and
Pakistan. This long border can never
be protected by only the extension of
the military personnel, It can be
protected only by the combatability
angd love and patriotism of the peo-
ple who cap stand as a single man
fighting against the enemy. Any
aggressor from any country will have
to face these people he will have to
face a fight door to door and person
to person. It is only in this way that
our defence can be secured and
guaranteed. By merely extending the
military personnel and by arranging
for military equipment etc. we can-
not golve the problem of defence.

I hope the Defence Minister will
take note of these suggestions and act
accordingly.

Mr. Depuiy-Speaker: Shrl Girrad
Saran Singh. He should finish his
speech in ten minutes.

Bhri Girraj Saran Singh (Mathura):
I am astonished that you give me any
time at all.

Mr. Deputy-Speaker, Sir, I want
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and intelligence and also Nasser from
her father. I regret that ahe ipherited
none of his tact and Jove for the
parliamentary procedures of this
country. He made it a point to attend
and if necessary intervene in every
major debate in this House, thereby
showing his respect t{o the people of
India and their electedq representa-
tives.

I fully agree that the difficulties of
the Defence Minister in providing a
large enough Army to defend our im-
mense borders are very consider-
able. I would, therefore, suggest, as
he himself agreed the other day, to
change the procedure of our defence
forces from this hide-bound attitude
that they have to the British form of
defence. I would suggest a very high-
ly equipped modern Army, extremely
mobile, stationed in strategic places,
backed up by an enormous para-
military force. I submit that we must
use ta the greatest effect one great
asset in this country, namely our
enormous population. I would like
t0 sge the air force, for which I have
an imrmense amount of respect, make
itself available to the army to trans-
port it mobile reserves in large num-
bers to any threatened area. In this
way, I am sure we will be able to cut
down our standing mrmy as well as
cut down our expenditure and be able
to have a large military reserve which
can in case of emergency be moved
into the most strategic positions.

You have seen it happen in the
Korean war, you are seeing it hap-
pening in Vietnam and you saw it
happen at the Ichhogil Canal: t s
not always the equipment, it iy the
men that matter. I am sure every
individual in this country is quite
ready ¢o defend this country, and i
necessary die for it.

Iam in full agreement with
Shrimati Mukerjee and Shri Frank
Anthony that this funny little dook
tells us nothing.

Shri Nath Pai: It s not even funxy;
it is boring, -
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Bhrl Girra) Bdrka Singh: I have &
feeling thit this business of secrecy is
& cloak for either inefficiency or cor
ruption. I should think that the Gav-
ernment ghould definitely take
eountry into confidence
know what iz going on with regard
the defence of the country. 1
like the Henderson-Brooks
published, 1 would like an inquiry of
the same nature intp the conflict with
Pakistan. 1 would like to know to
what extent oficers who were lack-
jinag in mora] fAbre have been re-em-
ployed. Or have they been put out
of tourh with troops or have they
been sacked?

I would aiso suggest chat the air
force, which has a wery Llimited
budget, is not made to pay for its
ground transport. Therefore,
shoulg not something be taken from
the army budget to increase its
transport squadrons so that the army
can pay for the transport of itg troops
by air?

One other point 1 would touch is
1the role of the military in ald of the
civil power. 1 entirely agree that our
armed forces should be fully in touch
with the people of this country and
when emergencies like floods, fires
and earthquakes take place, they
should definitely help In every way
they can.

]
i
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§Fre
$1 i

jet

417

With regard to nuclear weapons, 1

to deliver an atomic sttack anywhere
in China where it would

We have made a paint
consistent in our policies. I
like to quote Mr. Roberts who said
this:

“All the great villains and all
the small villains have been con-
sistent, very unimaginative men
who consistently believed in war

that war must be avoided at all
costs, no maiter what provocation;
narrow men who consistently
upheld the beliefe and scts of one
political party and saw no good
in any other; short-sighted wnen
who consistently refused to see
¢hat the welfare of their nation
was dependent on the welfare of
every other nation; jgnorant men
who consistently thought that
the policies of their Government



A Frenchmon, Alexinde Torquéviile,
in 1760 stated one thing:

“Military ambition is only ih-
dulged in when no other avenue
iz possible. Mence arises a cirele
of cause and consequence Ifrom
which i is difficait to escape.
“The best part of the nation shuns
the military profession bécause
the profesdich is mnot honoured,
and the profession is not honoured
because the best part of the nation
has ceased to follow it.”

1 would earnestly request the Defence
Minister to pay more attention tg the
pension, the career possibilities of our
officers, so that you do get the best
part of the nation to follow this. I
will agree with him that the officers,
junior officers in particular, showed
remarkable courage and ability during
the recent conflict, but I do not think
that in the present context they are
getting their right deserts.

The Defence Minister is conscious of
the need to develop oiir ‘navy, our
air forcc and our army, but 1 would
relterate that I would earnestly re-
quest him to take a fresh view of
having a very large para-military
force to back up a highly mobile, very
modernly equipped régular arfhy.

fr, Deputy-speakér: Shri 8. M.
‘Banetjee, Just five riinutes only.
Shri 6. M, Raperjeo: Please make it
st Jeast eight minutes.

Mr, Depuiy-Spesker: You gt 1
am pressed for time.

D.G. (Min, of ASADHA 7, 1880 (SAKA)
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Shri 5. M. Banerjee: -
Speakef, Sir, fiot of all, 1 would 1ibe
to cohgratulate the civilian employoces
in the defénce establishments for the
wonderful work they have done in the
ordnance factories. I would alé like
to congratulate the jawans for their
hard stiiggle against all external ag-
gressiori, whether it wig by Pakistan
or by China
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have been no production in this fac-
tory. 34 workers have been sacked
here; there are no rules and reguls-
tions. I wish that there is a Commis-
sion appointed to investigate intg the
various charges levelled against the
Avro-7148  project. After January,
1965, hardly any Avro plane has come
out. I do not know what they are
manufacturing there. I want a Com-
miszion to enquire intp that aspect.

There are many cases of victimisa-
tion. I would only mention, and 1
would only request the hon. Minister
to apply hizs mind when the replies,
to the aspect of victimisation: this
victimisation of 2,300 workers should
not be tolerated. Afier all, these wor-
kers hag worked round the clock, all
through the 24 hours of the day,
during the time of the Chinese 2nd
Pakistani aggression. They were wor-
king without getting any overtime.

In the COD, Kanpur, three trade
union workers have been
sacked. The commandant there did
not understand what the trade union

that some committee is appointed to
enquire into these affairs, or, the
entire matter should be yeferred o
arbitration to decide all the cases of

or

the strike in 1960. But it was restor-
ed in the case of the rallways, the
P&T, and so on, but the defence em-

Much has been mentioned about
corruption cases. In Delhi itselt,
under the nose of the hon. Minister
or his deputy or whatever he may be.
12 staf? cars in the COD, Delhi, were
taken at a price of only Rs. 18,000.
Some of ithe officers wanted five cars,
and they got them back at Rs. 5,000
each. This case has been teferred to
the hon. Minister. I would request
the hon. Minister to kindly see that
something is done about this.

There was a similar case; and it
was & theft of government stores
worth Rs. 3 lakhs in the same depot
where the commandant iz there. I
would request the hon. Minister kind-
ly to appoint & Commission to enquire
into these cases.

Some of the recommendations of
the Pay Commission have not at 11
been imp'emented in the case of de-
fence amployees. ‘They should be im-
plemented immediately.

I do not wang to mention the same
things which were mentioned about
missiles, atom bomb or hydrogen
bomb, because if the Defence Minis-
ter iz eficient, he will be a misaile,
though sometimes, of course, a mis-

ot fire wreraw (weft) ¢« AW
wevew, “x &ur-few § w Ty § @,
vl ¥ game g @ 1 &
fede fafreet wrge ¥ v W
fr wg gt P Frfirese wmge Y.
aTwwx ¥ sy X

qu st weee : WTY
wy ! (wqwwrr) =
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We have heard three types of voices:

from the Opposition benches, WG}

i ¥ oF & sy fs amr-
e ifadt w ez fear o,
ox d vl fo wrdiwT ¥ ¥ wifarer @Y
ey, o & wgr s W & dew #
wifier &Y amaY, ow & wgr fis e wt
% rrfarer €Y wmelY 1 g gAY se YW
* grewr g1 (vEwwor)

e Afem : wniY, WY )

st fax arogqw : fager 7 &
wveT § | AT KW A T wEANE 2.
g fegmrft § ag A, w@r ar

wdET A4 § | WTARIT N U
S W ST GAF | (wmaw)

Shri M. Y, Saleem (Nalgonda): This"

running commentary should be avoid-
ed.

Mr. Deputy-Speaker: I have already”

asked them not to interrupt.
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fege ® ov W wifgy | &fex
™ X twt § fe 3w avw ¥ W oy
T & 1 et afearie ¥ wer
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o ¥ oy T g, fam 132 @ v
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Shirt A. 8. Sasdgal (Bilaspur):
is not correct on their part,
should allow him to speak.

this
They
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“Those who will gbey they can
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Shri Swaran Singh: Mr, Deputy-
Speaker, Sir, I have been greately
benefited by this debate. If I ‘nay

say, so, this is the first debate that
I am attending after taking over the
responsibility of Defence Minister. I
have listened {o the speeches made
by hon. Members belonging to diite-
rent parties, coming from different
parts of our ccuntry, and I have been
greatly encouraged by the general
approach to our problems of defence.
It is very heartening that members
have been actuated by a burning de-
sire to improve our defence potential,
our defence capacity to ensure our
defence preparedness, and the wealth
of information that has been display-
ed shows the keen interest that is
being taken by the hon. Members in
this vital question of defence. I
think that a consensus appears to be
developing in our country now that
in the matter of defence we should
treat this as our national problem and
our approach should be to see that
our defence capacity is in good trim
and that all efforts are directed to
ensure effective action in case  our
sovereignty, our integrity, is in any
way threatened. It gugurs well be-
cause what we say here has a ver¥y
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wide audience and it goes to the
different parts of our country, to all
layers of services, vcivil, production
employees, armed forces, ang they
naturally feel encouraged when they
find that the chosen representatives of
the people are approaching this pro-
blem in an effective manner, in a
constructive manner and that they
are actuated by this desire to encour-
age all those who are engaged jn the
difficult task of defending the borders
of our country.

Several issues have been raised,
some basic, some policy matters, some
local issues, some service matters,
and it will not be possible for me
within the short period to refer to all
these matters that have been raised.
My task has been considerably ligh-
tened by the intervention of my col-
league, Shri Bhagat, who has given
some important information about our
production units, both ordnance fac-
tories and also our State undertakings
which are engaged in the task of
manufacturing defence equipments of
various types.

I would only like to add one word
before I pass on to other matters. We
in this country are lucky in having
succeeded in building a defence pro-
duction apparatus which has been
constantly expanding and which
now meets a good proportion of our
defence requirements. In terms of
money it is of the order of Rs. 150
crores to 160 crores a year if we take
into consideration the production from
our ordnance factories and produc-
tion from State undertakings engaged
in the task of manufacturing defence
equipments of various types. It is a
sreat improvement and, obsessed as
we naturally are by our ecqnomlc
problems, difficulties, paqmty of
foreign exchange, it is hearter‘nng lthat
the achievement made in this direc-
tion has helped us to develop not or}ly
a sure source of supply witp which
we can continue to replenish our
stores but it has also given us confi-
dence, which is very necessary -when
one looks at the inter-play of inter-

national forces.
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I agree with the remark which has
been made by several hon., Members

from both sections of the House that'

international forces are progressively

i to take an attitude which
leads us to conclude that in a sensitive
sphere like defence equipment it 1is
risky for any country, more so for a
country like India, to depend upon
supplies from abroad. So, not only
in etonomic terms but also in terms of
national pride and above all in the
matter of meeting our essential re-
Quirements, this growing production
apparatus to meet the requirements of
our defence forces is one of the most
welcome features in gur development.

There are problems—and problems

more and more sophisticated spheres.
It is easy to produce something when
the production process is simple. For
instance, to turn out clothes worth
Rs. 10 crores or Rs. 1§ crores is gne
thing and to turn out highly sophisti-
cated electronic equipment, acronauti-
cal equipment and several other types
of equipment where a great deal of
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whatever source we get it, provided
it is consistent with our honour and
dignity and it also meets our national
requirement. This is"the basis upon
which we have been proceeding and
we will continue to proceed on that
baais,

There is one matter about which
comments have been made by several
hon. Members. This is a sphere in
which 1 must confess there is the
natura] desire that more and more in-
formation should be given to this hon.
House, which means to the couniry,
about our production arrengements
and our basic requirements, how we
are tackling all those and what is our
general approach and policy. I res-
pect that desire. In a democratic set-
up the larger the number of people
who are involved in this precess of
collective thinking and understanding
of the problems, the greater is the
strength that we derive from it. 1
am not opposed to it at all. There
are, however, certain limitations which
I would like to share with this hon.
House and the country.

Let us not forget that we are
virtually in a state of a sort of aon
armed peace—an’ expression which 1
am using for want of a better expres-
sion. When I look at the type of Te-
lationships With two of our neigh-

]

Skrl Bal Raj Madhok (South Dethi):
It 1s armed pesce,
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by which we make a present of all
the information to those whom that
information should not be available.

Shri Bal Raj Madhok: Should we
get information from Pakistani source
or American source of our defence
production? We have the rignt to
have that information at least.

Shri Swaran Singh: 1 agree with
Shri Madhok that whatever informa-
tion is available to hon. Members who
study some foreign press reports and
the like should be available to this
honourable House, But let us not fo.-
get that in the matier of eliciting in-
formation of a vital nature, all these
views and information are aired and
we should never fall into this error
of accepting that what appears in
print, say, in an American paper or
in a Pakistani paper or in several
other papers, is correct informaticn.
It will be absolutely wrong for us to
imagine that what appears in foreign
papers, whether they are  American
or British or French or Pakistani is
correct. They can be regarded some-
times as intelligent guesses and, on
other occasions, they are purposely
leaked out so that the other party
might either confirm or contradict. If
1 take a superficial view of this, it is
easy for me to do so. If 1 embark
upcn: this course of picking up all
this information and of trying to say,
“No; this estimate of 200 aircraft is
incorrect. 1 have 180 or 250 aircraft”
and similarly so about tanks and the
like, it is easy for me to correct that
information or to supplement that in-
formation.

I would like io warn the hon. Mem-
bers that what appears under the
heading of information either in any
of these papers or in the foreign press
is not correct. It is either an intel-
ligent guest or sometimes an inspired
information so that we might, under
pressure, under criticism at times, be
able to  come out with  authentic
figures and thus make a present of
this information to the other side
who are vitally interested in know-
ing what our strength is. I would
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be quite frank and candid with this
honourable House that it is not with
the intention of hiding any informa-
tion. Why should I hide any informa-
tion from this august House? Buti if
there is anything which we feel, which
the Services feel, which our experts
feel, should not in an authenticated
manner be given which could be of
use to the other side, then the House
will bear with me that it is not with
the intention of hiding anything but
with the intention of denying this in-
formation in gn authentic manner to
the other side that we have adopted
this attitude. As a matter of fact, it
casts greater responsibility and grea-
er strain on me. It is simpler +to ex-
plain, when anything is mentioned,
whether it is factually correct or not.
But I have myself resisted that tem-
ptation on a number of occasions and
I am placed in a3 very awkward and
an embarrassing position in not being
able to confirm or confradict jt be-
cause whatever I do is something
which, according to my assessment in
the matter of the actual number of
vital equipments, is of great strategic
importance and ,that information
should not be available to the other
side in an authentic manner. I would
like to assure the House that it is
purely from this angle and consistent
with this desire that we have adopted
this attitude. If in any field 1 find
that it is possible to release the in-
formation, I will not hesitate to re-
lease the information.

81,

This Report has been criticised by
some hon. Members. But I wonld ap-
peal to the hon. Members, at any
rate, to those who make studies of
these matters, to compare the Report
with earlier Reports of two years
back or three years back or four years
back, and you will be convinced that
in this Report we have attempted to
give much larger information than
was available in earlier Reports.

Shri Natp Pai: More pages.

Shri Swaran Singh: Not only more
pages. In fact, the presentation is



8175 D.G. (Min. of Defence) JUNE 28, 1967 D.G. (Min. of Defence) 8176

[Shri Swaran Singh]

precise. But because the content is
larger, the increase in pages could
not be avoided. If you compare the
actual content of this Report in
several chapters, you will find that we
have definitely given more informa-
tion as compared to the earlier ones.
In this respect I would also like to
place another factor before this hon,
House. We should not compare our
position with highly advanced and
developed countrieg like the USA
and U.K. or even France. They have
not only got enough of eqliipment and
enough of manufacturing capacity, but
many of them are interested, some
of them at any rate, even in finding
markets abroad. They can afford to
give all that information; sometimes
judiciously they leak out information.
I cannot forget one remark which
was made by a highly responsible per-
gon that it is rather strange that at
the present moment the effect of the
spying system of the major powers is
preventing a  major onslaught, a
major  conflict, between the super
powers because each side knows more
or less what the other side has got
and this has got a great effect of res-
training them because they know how
destructive the variousg instruments in
the hands of the other side are. So,
some of these advanced countries who
are powerful countries, who have the
production capacity, whose economic
condition is sound and whose arsenals
are full, can indulge in strategic stu-
dies and this type of research as to
whether they should switch over to
another plane or another missile or
another tank or another latest equip-
ment and things like that. They can
do that; they can afford that. This
is more so when the overall tensions
in the world are decreasing to a very
large extent and both of them have
developed such a huge capacity, have
accumulated such a large number of
weapons that even the one who has
got less has got enough to over kill
the world several times. They ran
afford to divulge; sometimes they
judiciously leak out information. But
struggling as we are to strengthen our

defence potential, when there are
several other compc-ting demands
which we cannot let go, we have to
do a great deal of planning, a great
deal of thinking, and our approach
cannot be of the same nature as it
obtains in several other countries. I
am sorry I have taken some time
over this, but it was necessary to dis-
pel any impression that might be there
that we are withholding information.
from this hon. House. g

One important thing to which at-
tention has been drawn is the ques-
tion of military intelligence. Military
intelligence is something which is not
separate from our overa!l intelligence
system and if there is any feeling, as
wag voiced by some hon. members,
that there is not enough co-ordination
or ex’change of information, I would
like to dispel that {feeling., The
sources of collecting information are
many and no country ever discloses
as to what those sources of collecting
information are. There is then a
sifting of it, checking, cross-checking
and constant exchange of views bet-
ween the Home Ministry, ourselves
and the External Affairg Ministry be-
cause intelligence in this respect is
not just something statistical, but it
also means assessment of the geo-
political factors of the political situa-
tion and of several! other factors. I
would only like to say that the effec-
tivenesg of our intelligence system
was established beyond doubt at the
time of the last Pakistani aggression.

Shri S. M. Banerjee: Was it ever

tested?

Shri Swaran Singh: I can say that
we have got a fairly good information
about what is happening across our
borders. I leave it at that and I will
not explain this further. We attach
the highest importance and under the
guidance of the Prime Minister, and
the Home Minister, all these matters
are discussed at very high levels and
we continuously make this assessment
and continue to take action after as-
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sessing the various situations and the
other material and data that might be
eveilable to ua.

Another question which has been
asked by some han. Members is: What
are our war aims? I would only plead
with hon. Members that there is no
question of war aims. Our policy is
10 defend gur country. Thet is a
matter which is known to the House.
In fact, more than one hon. Member
has dwelt at length on our defence
requirements and what our attitude
should be in view of our long borders,
our long coast and the exisience of
two naighbours who are wvery un-
friendly and unpredictable with a lot
of collusion, with several other friends
of theirs either helping them directly
ar trying to embarrass us. All these
factors are there. In the face of all
this, our pelicy should be very clear
to hon, Members. Some hon. Mem-
bers have still asked me that 1 gshould
spell out what our war aims are, Qur
defence policy—that is the term that
1 would like to use in this connec-
tion—is obviously to protect us from
this danger, The implementation of
this in various spheres will then be
a matter of strategy, which will vary
from place to place, and from area
:? aren. This iz broadly our objec-

ve.

We have got no aggressive design
against any country. We have made
it absolutely clear. But we have to
defend our sovereignty; we have to
defend the integrity of this country,
In doing so, I have no doubt that the
members of our Armed Forces, with
their patriotitm, with their valour,
with their bravery, with their devo-
tion to duty, with the training that
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all this training and with all their
bravery will surely acquit themselves
with cyedit as they did at the time of
the Pakistani aggression.

Shri Bal Raj Madhok: Does the hon
Minister mean that we should only
defend ourselves? There are twor
ways of doing it. One is to defend
and the other is to deter others so
that they may not attack us at all.
Our aim should be to deter others;
we should be strong enough so that
others will not attack us. So, we
should not speak of defending our-
selves only.

An hop. Mamber: Defance includes
erything.

ev

Shri Swarsp Sipgh: 1 have pur-
posely uged that expression. In the
actual implementation of this palicy,
if I may yse another expression, in
the discharge of this responsibility
that lies heavily on all of us to defend
our cauntry, the actual steps that we
take in different parts are a mattsr
of strategy; it is not only that the
others should be dsterred from sm-
barking upon any aggression against
us; that is good, if we can ensure that,
but even more important than that is
the hot reception that they should
receive and that they should realise
that they are bound to receive. Once
they emhatk upon any such aoffensive,
then the strategy that we adopt, your
may call it counter-offensive or defen-
sive action to protect ourselves etc,
comes in; we do not discuss or spell
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strategy we should adopt would come
in; the defensive measutes that we
take to counteract any offensive move
or attack etc, are matters of strategy.
It is quite obvious that .no one can
compel us to fight at a place of his
<hoice or according to a strategy that
-he imposes. These are matters which
thould be quite clear, and they are
important and, therefore, we should
not lose sight of them.

‘What is the type of threat we face?
‘On this matter, there is & good deal
of understanding in various sections
of the House. The threat to us comes
from two neighbours, China and
Pakistan. One of them glorifies in
their isolation, with a lot of economic
bPower and progress and a huge
‘defence apparatus that they are build-
ing, and the other gloats over their
alignments with other powers, getting
all types of defence equipment under
various covers, sometimes throwing to
the winds all the obligations that
might be attached to getting that aid.
It is this dual threat we have to face.
Facing this almost amounts to the
task, in a certain respgot, of two
defence forces. This collusion, of
which we everyday talk, means that
we should organise our defences in
'such a manner that it is realised that
any capacity to withdraw or slacken
from one secior to supplement in the
other is very limited. So this is a
heavy task we have to fate. I would
‘like to assure this hon. House that we
in the Defence Ministry are fully con-
scious of this danger, and our plans
‘are based broadly on that assessment,

Mr. Deputy-Speaker: Do not get too
much obsessed with elections.

Shri Swaran Singh: I hope there |s
no election petition against Shri Mody,

Shril Plloo Mody: There iy,

Shri Swaran Singh; Then he cannot
forget the elections.

1962 was a year when we suffered
greatly. We learnt lessons—paid a
high price for it. The corrective
actions we had taken, the new stra-
tegy we had developed and the inten.
sive training and equipment we had
acquired all stood us in good stead
three years later, and 1963 certainly
proved not to be 1962. I would like
to assure the House that 1987 will
be better even as compared to 1963,
All these years we have not been ait-
ting idle. We have tried to develop
our own production from our own
units. We have also got help from
other countries—technology, capital
equipment, machinery and several
other things, which, I am sorry 1 can-
not on actount of contractual obliga-
tions and the like spell out in detail—
the equipment we have either manu-
factured ourselves or have acquired
from other sources.
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Different hon. Members have laid
stress on self-reliance and on depend-
ing on our own self for our defence
requirements. That is precisely our
objective, and we have taken stebs
in various directions to achieve that
objective.

8181

Some comments were made about
our defence plan. I think my hon.
friend Mr. Indrajit Gupta made a
reference to it. I would like to say
a few words relating to the defence
plan and the budgetary provision.,

Hon. Members have referred to the
defence plan and certain features of
our budget. Some have asked for
reduction in defence expenditure while
others have pleaded for more. While
the needs of defence can grow, are
growing, taking an absolute view can-
not be correct. It would be as un-
realistic to ignore the binding limita-
tions of our resources both in rupees
and foreign exchange, as it would be
to sacrifice altogether the primary and
essential needs of defence.

Shri S. M. Banerjee: It is a quota-
tion or what?

Shri Swaran Singh: My memory is
not as good as that of Mr. Banerjee,
and sometimes [ read the notes. But
is it to your liking?

The defence plan was prepared
taking into consideration the overall
resources and the competing demands,
and had tce be reviewed in terms of
resources now available, but I would
like to assure the House not notwith-
standing the reduction in the budget
as compared to the planned outlay, a
reduction of nearly Rs. 150 crores, the
essential features of cur plan for the
acquisition of aircraft and weaponry
such as gunnery, missiles, anti-aircraft
guns, armour, radar equipment, elec-
tronics, ammunition and naval craft
have been retained.

- 1 wanted to read out because I did
not want to miss any of these impor-
tant items. Some of these have been
mentioned by more than one Member,

_ 1019 (Ai) LSD—S.
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Some Members talked about aeronau-
tics, others about aircraft, others
about missiles, guns and sophisticated
things. So, I wanted not to miss these

things in the list that I read out.
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Both fire power and mobility have
been kept in view, and by reorgani-
sation it has been possible to make
the teeth to tail ratio from 57-43 to
62-38. Our radar coverage, though
not as extensive as we hoped to make
it in a few years, is adequate to deal
with the immediate threats that are
posed., Our plans provide for dealing
with individual or combined threats
from our neighbours and our pro-
gramme of purchases and indigenous
production in the coming years duly
take into account the need of keep-
ing up the tempo of our preparations
so long as the twin threats continue
to adopt a menacing posture.

In this context, I would like to
acknowledge with gratitude the help-
ful, sympethetic and understanding
attitude of the Deputy Prime Minister
and Finance Minister who controls the
purse strings of our exchequer. He
was good enough to make a reference
to the requirements of our armed
forces in his budget speech also.

Some of the other points like stra-
tegic roads and NCC have been raised.
The question of strategic roads is
important, and the Border Road Deve-
lopment Organisation have done a
great deal in opening up areas near
the borders.

sfi TnAE SIRT (FeET) ¢ 9
AL FT 3 AW FAT AT E 79 TLFR
# wig gadr ¢ |

Shri Swaran Singh: I thought that
intervention is meant to elicit some
further information. It appeared to
be only a comment, and that also
rather ill-informed, I should say. On
the strategic roads, we have done a-
great deal, dand depending upon our
capaciiy, we are opening up both in
the hilly areas and in the border
States of Gujarat, Rajasthan,—in all
these areas—we have undertaken the
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programme, and there is a demand—
I would like to share thix thought
with the hon. House—that some of
the development roads also are sought
to be put under the cover of strategic
roads by certain States. S0, we are
carefu] to sift as to what are the essen-
tial strategic requirements to which
we must pay attention and top prio-
rity in the matter of our planning.
That is the approach that we have
adopted.

1 would like to say a few words
about the service conditions of our
members of the armed forces at
various levels. I would like to say
a3 and when there has been a revi-
sion in the pay and allowances of the
Government employees, who are not
members of the armed forces, there
has always been an examination made

of the emoluments and allowances of

the members of the armed forces, and
the necessary corrective action has
always been taken. 1 asked the staff
to work out the details, and after
having worked out the details, ¥ am
satisfied that in this revision they are
not worse off as compared to the other
Government employees. If anything,
it we take into consideration the
totality of the allowances and conces-
sions and various other allowances
that they get, they have got a alight
edge over the other employees, which
X do pot grudge; 1 wanted to give this
information to the House, because
some hon. Members tried to make out
as if at the time of the revision of
the pay-scales of other Government
employees we do not take into con-
sideration the effect of that on the
emoluments, allowances and conces-
sions that are payable to the members
of the armed forces.

Skri Umanath (Pudukkottal): Why
are they gelting two-thirds of the
dearness allowance, when the officers
get 100 per cent?

Shrl Bwaras Bingh: After taking
into consideration all the other allow-

ances Mke free ratioms and several unanimous

other things—I repeat that after tak-
ing everything into considbration—
this revision has taken place in such
a2 manner that if we take a total view
of all those conceasions gnd allowances
and various revisions in their basie
pay, they have a slight edge over the
others,

T would also like to say that these
allowances have recently been sub-
jected to a fresh review, and the Gove
ernment have already decided to make
increases in four such allowances at
an annual cost of Rs, 1.8 crores. This
is a decision which "we took only
about two or three days back. I would
also like to give this further informa-
tion; it has further been decided to
subject some of these allowances and
certain other conditions of their ser-
vice to a further review, and the three
services would be associated in the
process of consultation and review.
This review will cover 22 allowances
admissible to officers and 25 admis-
sible to other ranks; eight other ftems
of benefit to officers and 10 other items
admissible to other ranks. 1 would like
to add that by far the larger benefits
of the increases in the allowances

NCC. As the hon. House s aware,
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Vice-Chancellors. As suggested by
several hon, Members, it should be
optional and there should be another
scheme called National Social Service
Scheme. One of the two should be
compulsory, so that there iz this ele-
ment of discipline and training. That
other scheme could not be formulated
this year. So, for the current y=ar
NCC will continue to be compulsory.
I think my friend Shri Madhok or
perhaps some other Members of his
party, were present at the time of the
discussion. We have taken the deci-
sion that instead of making it com-
pulsory for three years, we have made
it compulsory for Z years. In the
third year, it is up to the trainee
either to join the NCC or not. We
thought this wes enough to give them
the necessary training. Depending
upon the evolution of the National
Social Service Scheme, the future of
the NCC will be decided sometimes
towards the end of this year or early
next year.

Sir the House has been indulgent...

Shrl Nath Pal: You should try to
answer at least some of the wvery
many agonizing questions that were
asked. What about the HF 24—the
frame to be made in India and the
engine to be developed in UAR? We
understand that that factory has been
demolished by Israeli bombing, Then,
what about our equipment? Let us
not go on flattering ourselves that we
did very well Our army could not
do well; we could not do half as well
as we could have done at Sialkot or
the Ichhogil Canal. We could have
done much better if our grmour and
air protection was better, With that
poor equipment, our army did its best.
Are you going to depend on that poor
inadequate equipment always? ¥You
did not answer the many points we
raised. ‘We are totally disappointad.

Shrli Umansth: What sbout the
Emergency Commissioned Officers?

Shri Swaran Singh: Some of the
points are of topical interest and some
have basn discussed before. But I

am prepared to answer all these poinia.
About the development of HFF 24 in
collaboration with UAR, this informa-
tion has been supplied to this House
before also. The latest information is
that the press report that the factory
has been completely destroyed is not
correct. There was some bombard-
ment and some aircraft of the UAR
were destroyed. But the factory as
such was not destroyed. The nature
of the collaborgtion is also not yet
quite firm. We had lent them an air
frame in which they could try their
engine. Depending on the outcome
of the trial further negotiations were
to take pilace about the collaborztion
on a reciprocal basis—they might use
our air frame and we might use their
engine. At the present stage, nothing
more concrete hag come out. The trial
was such that we cannot come to &
firm conclusion, without further
investigation, that the first trial was
a complete success. There were seve-
ral snags noticed and they are being
investigated.

Shrl Frank Anthony (Nominated—
Anglo-Indians): For 8 years, you have
wasted time and money with the pur-
ported object of having a Mach II
performance. How many Years are
we going to wait? What is the HF 24
going to be a substitute for? ¥or the
Hunter or for what?

Shri Swaran Bingh: The devel
ment of HFF 24 hax taken 2
jarge number of years. I would
to the House that development of
craft does take time even in
trially sdvanced countries. I
some information whlchl;;uld

irabsi
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schedule of development of similar
aircraft in western countries. Better
schedules were given by HAL in the
earlier years but it was found that
these were baged on an inadequate
appreciation of the complexities and
the volume of effort involved,

Shri Frank Anthony had raised
another point about Hunters. The per-
formance by Hunters at the time of
the last Pakistani aggression was very
80od and it is our intention to continue
to hold on to them because they had
proved very good in operation.

8hri Frank Anmthony: On the air
force side | had also ssked two other
questions. Are you short of fighter
bombers? Do you have any intention
of manufacturing bombers at some
time in the future? That I think was
& weakness. What is wrong in telling
us that?

Shri Bwaran Bingh: The House is
aware of our programme of manufac-
turing MIGs. They are very good
fighter aircraft.

Shri Frank Anthony: I am talking
of fighter bomber.

Shri SBwarnar Singh: We have got
some bombers. He mentioned one
category about which he said that they
are fairly old, It is true that they
are old. But we have no manufactur-
ing programme at the present moment
of bombers as such. I may be quite
candid on that point.

Sowme hon, Members rose—

Mr, Depuiy-Speaker: 1 will allow a
few questions. Normally, afier the
reply of the Minister no questions are
put. Bhri Nath Pai raised a pertinent
point that certain specific points were
not replied to.

Shri Nath Pai: Was this a normal

Mr. Depaty-Speaker: He has aiready
replied to your guestions.

M!ﬂam:‘!wmthwu
distinction between reply and just
sound.

Bhri Nath Paf: You said, Sir, ‘hat
normally questions are not asked after
the Minister's reply. My submission
is, do you think, in fairness to the
House, that Shri Swaran Singh mads
a very sincere effort? Was it a nor-
mal reply? Did he try to satisfy the
many agonising questions that we
asked? IHe is the head of the defence
affairs, There was not one reference
to the Navy. We have two oceans
to look after, the Arabian Sea and
the Bay of Bengal. Not one word
about the navy was said by him. Does
he forget that the combined forces
make the Defence Ministry? Till we
provoked he had nothing to say about
the Air Force. And, 8ir, you tell us
this has been a normal reply. Indeed,
8ir, very strange it is.

Mr., Deputy-Speaker: As 1 have
already mentioned, the hon, Minister
has clearly stated in his introductory
remarks that information in reply to
all the points that were raised here
cannot be given, but if certain specific
points remain to be replied 1o or clari-
fileation sought 1 would permit that.
That much latitude I will give,

Shri N. Dandeker (Jamnagar): Am
f to assume that all matters connected
with the navy are top-secret and that
he doet not want to say anything con-
cerning some of the things 1 have
sald?

Shri Banga (Srikakulam): Let him
answer each one of these questions
separately. Otherwise, he will make
a jumble of it.

Shri Swaran Simgh: 1 must confess
that 1 should have referred to the
Navy, on which Shri Dandeker mads
a very fine speech. I was greatly
impressed by the wealth of informa-
tion that he gave. The operative part

his suggestion was that we should
have two navies.

Sbri Nath Pal: Two wings.
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Shel Swarsn Singh: Shri Nath Pai's
bacause he says it is not two navies
but two wings; two fleeta is another
expression. Therefore, what it really
means is that whatever is our naval
strengthnaval craft, it has to be suit-
ably deployed, grouped under appro-
priate command so that the various
tasks that we face on the western
and eastern coast and in relation to
Andaman islands can be effectively
met. It is true that to discharge them
effectively there will hava to be addi-
tions to our navy. We have bean
making additions from time to time
and we bhave also placed orders for
acquiring some other naval crafts. We
are conscious of it. It should not be
taken as two naviez or two fleets, but
our totsl naval crafts being deployed
in an effective, appropriate and suit-
able manner so that the tasks which
have been enunciated there are taken
care of. This should be our approach
and this is precisely our approach, We
are developing some facilities on the
eastern coast and Andaman and Nico-
bar islands in order to realise that
objective.

A mention was made about the num-
ber of aerodromes on the eastern coast.
We have already several effective

The other question was about emer-
gency commissioned officers. 1 have
litile to add to what I have gaid before.

seve-
bath civil as well

& 3w Y TAT R X WG | e W wgAw
7T WAt § Q29 A ¥ 37 g
T ¥ &Y TOFT TN § Y w o7 Wy ?

Shri Bal Baj Madhok: T have moved
some <cut motions regarding sub-
marines. We know that even a smail
couwnécy dke UAR fas a numbder of
submarines. Pakistan has scquired a
number of submarines. We want to
know whether any gsteps are being
taken to acquire submarines so that
our vast coastal frontiers can ba ads=
quately defended. Then, I want to
know something about NCOs3, who are
the real backbone of the army. Their
service conditlions are very poor and
because of that there is a lot of dis-
contentment among them. ] want
some light to be thrown gn these two
things.

Shri Swaran Singh: We have given
this informatiop already to the House
that we are taking steps to acquire
submarines. We had given this -
mation some months ago and I v
nothing to add to the information tha}
bas already been given,

1t will not be correct to say tha
there is any discontent among the nos-
commissioned officers, This is in-
correct. We are conscious of thelr
problems,

it oW meT TRt : wmroe
FET, R TF ¥ Jam aff vt )
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Shyi Bwaran Singh: Sir, the hydro-
gen bomb is troubling that hon. Mem-
ber very much. We Jdiscussed the
hydrogen bomb and the nuclear pro-
gramme for about one hour some days
ago and I have nothing to add to what
I said on that day.

ot wny fd : TaTSAM WL,
702 Y TG & AT €F TG T GAA-
Waw I WraT § 1 g AT W
TF M SAF €IqT TIqT FH AT
q ¢ 1 e Ay ofr ofy qu www W
g & wmsaw W ww, Wew WA
st fs fer os codft ofufa &
forafr & qoar & s qU e T A
fawre aff §F o i 7 W AW
Frdaw <o g1 | cdifad wx frlidy
wt % forw o o 81 900 wO®
At g oft ag Ay v ok e
Wt ot wrervew % € v Qv eadt
afafy wr wsa frar amaam @

Mr. Deputy-Speaker: This question
does not arise out of this discussion.

oft wy ford : @ g §
wry W1y Fara® warer g8 wly gTwAw
Iac A wiyar 1 gfe gEwT I
iRt A wa agt @

Mr, Deputy-Speaker: I would like
to finish with certain questions. It is

Shrl Swaran Singh: I will ensure

Bhrl Frank Anthony: These Hindl
fanatics have invaded the army too.

8hri §. M. Banerjes;: I would like
to know from the hon. Minister whe-
ther it is a fact that some of the

because of no-work problem and chat
either al] the work of preparing unmi-
forms etc. which were manufactured
by them is handed over to private
trade or the Railways and the Posts
and Telegraphs Department who were
giving these jobs to the ordnance tac-
tories have stopped that What steps
are being taken by Government to see
that jobs are given to those ordnance
factoriea?

Shri Swaran Singh: The ordaance
factories which were doing this cloth-
ing work were making clothes for the
armed forces only. With the axpan-
sion of the number of members of the
armed forces, requirements increased.
Those requirements are now tailing
off; therefore, there is less work aow.
We are trying to supplement this by
getting orders from the railways and
from several other State units and the
like. This iz the best that can be
done. If there is no work, surely we
cannot create work.
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who were being trained in the Sainik
Schools and who were successfu] In

With regard to retrenchment, in
answer to a Call Attention notice, we
devoted about an hour op this. This
was a decision taken on the recom-

carriers had become surplus and it

Shri Indrajit Gupta (Alipore): I
had made a specific reference to the
recent establishment of the Indian
Institute of Defence Studies and I
wanted to have some informatien
about its clandestinely tying up with
the Institute of Strategic Studies in
London and all sorts of fishy things
that are going on. He has maintained

., a completely studious silence over that,
May we know something about it?
Why only one MP., from both the

Indian Institute of Defence
Is it because Swatantra

Strategic Studies. There iy absolutely
no link between the two,

Shri Indrajit Gupta: They have
Joined in conferences and semingrs.
‘:’::Turthareunounkmm

8hri Swaran Singh: There is abeo-

lutely no link between the two.
Merely because there was a seminar
in which persons working here and
there participated does not establish
a link. The Chairman of this Institute
is my colleague, the Home Minister,
It is a body which is registered under
the Registration of Societies Act, Shri
Dandeker is a Member there; there
are several other Members glso, It
will not be correct to say that he has
been selected because he belongs to
Swatantra Party. That will not be &
correct statement,

increasing our man-power in the army
by payment of salaries and allowances.
May I know from the Minister whe-
ther he proposes to increase the
strength of our auxiliary forces? As
we have seen lately in the U.AR.-
Israel conflict, the Israeli army was
a small one but they had increased
their auxiliary forces which were able
to meet the combatants. May I know
whether our auxiliary force is belng
increased? )

We have got some territorial army
units. We have got some reservists
also and those who retire after serv-
ing for a certain number of years
have also a liability as reserves. We
have already approved this idea and,
depending upon the overall resources,
an effort will be made to increase it
if necessary.

16 hre.

Shrl 8. Kundiu (Balasore): During
the course of the debate, many Mem-
bhers expressed wome comments o8
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defence-based indusiries. They have
said that these are big industrial
empires in which the hon. Ministers
sit like kings, and there was also the
suggestion that it should be separated
from the Defence Department and
should be put in a different depart-
ment. What has the Minister got to
say on this?

Secondly,. .

Mr. Deputy-Speaker: No, no. He
has put one question.

+ Shrl 8. Knndn: This is not a very
long one, Sir,

Crores of rupees are spent on these
defence-based industries. An anxiety
was expressed here that gsome of the
less developed States are neglected
and political considerations are shown
in putting up these industries, which
employ a large number of workers. I
would like to know why out of four
places which were selected for putting
up MIG factories, only a very smail
unit was put up in Koraput. So far
as Orissa is concerned, for a long time
it has been neglected in putting up
any defence-based jndustry,

§hri Swaran Bingh: Defence pro-
duction is & matter of wvery great
importance and there is a separate
Departruent of Defence Production
under the charge of a full-fledged
Secretary; my colleague, Mr. Bhagat,
looks after the Defence Production
Department. The overall supervision
must be of the Defence Ministry be-
cause they are the principal users of
this, Therefore, the Defence Produc-
tion Department, on account of its

overall coordination has to be there
between the production wing and the
user wing; the Defence Ministry being
the user wing, it has to be coordinated
in an overall manner.

I strongly rebut the suggestion that
the location of these production units
has been motivated B any political

conaideration. It is not correct to say
that. U anything, I have heard of &
criticism hete, which is something
quite contrary to what the hon. Mem-
ber is saying, i.e., why should it have
been located at Koraput for the manu-
facture of engine. (Interruptions). The
whole engine s going to be manufse-
tured in Koraput. At any rate, ] am
not going into a discussion aboui
regional location of industries,

Shri Basu (Diamond
Harbour): What has he done about
providing family accommodation to
the jawans? I suppose, they are the
least paid soldiers in the world,

Secondly, we have not been recruit-
ing Muslims in the Indian Army. He
has avoided my question which I
tabled in the House. What is he doing
about that?

Bhri Swaran Eingh: With regard 0
the first question, my reply is that

we are every year undertaking a pro-
gramme of constructing married
accommodation for jawans. -

7
About the second question, I strong-
ly deny this. It is absolutely incorrect
to say that Muslims are not being
recruited.,

Shri Jyotirmoy Basu: What is the
percentage. .

Mr. Deputy-Speaker: Order, order.
He has replied. The hon. Member
may please resume his seat.

Shri Jyotirmoy Basu: His reply is
very ambiguous and vague. What is
the percentage of accommodation that
has been provided to jawans? That
iz a very straightforward question. If
he is honest, he must answer.

Shri D, C. Sharma (Gurdaspur):
Recruitment in Army iv not made on
a communal basis, He should not put
any questions asking - how many
Christians are thers and how mBny
Muslims are there.

Mr. Deputy-Speaker: Mr. Venksts-
subbuish.
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Bbri P, Venkatasubbaish (Nandyal):
In view of the fact that they are
giving

are taking any
effective steps to ask also the private
industry to go in for defence produc-
tion and if that is sp, whether any
arrangement has been made.

Secondly 1 would like to ask whe-
ther, without impairing or damaging
the efficiency of our defence produc-
tion or cur Defence Department, Gov-
ernment propose to go Thto the entire
working of defence production and
suggest varipus ways and means of
increasing defence production.

8brl Bwaran Singh: Private indus-
iry, where they can supplement the
production apparatus, is most wel-
come, and we are making efforts to
muke them interested in manufactur-
ing several components of several
equipment. They are also participat-
ing in the manufacture of some other
items. For instance, some hon. Mem-
bers had criticised us and asked us
why we were purchasing trucks for
Army requirements from private
industry. 1f there is capacity in the
country, whether it be in the private
sector or in the public sector, it should
be available to meet the defence
requirements and that should be the
guiding principle and that should be
our approach to it,

The working of the production
apparatus in several spheres has been
the subject-matter of investigation
and inquiry, and it is my intention to
undertake some investigations into
the production of aireraft, and I intend
to initiate some action in that respect
before long. But I think that if we
have an overall examination of the
entire production effort in the Minis-
try, that perhaps is not likely to yield
a useful result,

Shry K. N. Pandey (Padrauns): In

DG, (Min_of 8198
Defence)

commissioned officers in the reserve
pool so that at the time of need thelr
services could be utilised?

Shrl Swartu Singh: We shall great-
1y welcome their continuance in the
reserve force. We had taken a deci-
sion that it should be compulgory, but
it was represented by several employ-
ing authorities namely the police and
some private industries also that if
they continued to have this responsi-
bility of compulsory service for a
couple of months every year or every
two years, then that was likely to
impair their utility in their new
asgignment. So, we have decided to
give the option to them. We shall
greatly welcome if a large percentage
of them exercise their option In
favour of continuing on the reserve
pool.

oft gelae wrww  (arree?)

AW O & FaT 98T § | 7 A w9
BT ST &aTe e § Ty dfuefiw
& ol aore W Gt o ot
wifgk st 7 &Y <t & 1
THw, T Wi e sEvavam &
I GO | WY W AW
firrd 7 o @ 9T A @I qihﬁ
53 § A dfndrg ot S
aai @t § I A< S W
A et § o oww o
ywar g fe g N agr Tw At AT ¥
arfere wadY wr ¥ 2 § WY agt g
aficare aet A o A<y oY feawd g
oft § & A wEw Iaw g
axrarfaw & dic & oo qrgar g fe
qTere A ek fad soy Conw femrd ?

8hri Swaran Bingh: I agree with

the purport of this question. And we
nreknpustiaguponﬂ:el:t:teeom

attention to this sspect.
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Shri Swaran Singh: The whole dis-
cussion related ta the threat we face
from China and Pakistan.

ot g s : & wry Wy o freey
¥ fyden frfreee ang@ ¥ goaT 1@
§ us afafes oz § a & &
feet aric s &R ¥ W f, i
Aqre ¥ qra g, AF AL frw F WA
wt s figat 1 agr & S voewarhy
AR R AR TR e R LS
adY w1 fs wrr v o%7 ( @ g
fi agi & sef wr3Frr @ o, e s
13 qody el & w7 97 | WA
G Ea g R § 7

Mr, Deputy-Speaker: It does not
relate to this. Those who are not

Defence Minister who will satisfy
them. I will not allow any more

questions,

. 1 shall now put all the cut motions
10 the vote of the House.”

The cut motions were negatived,
All the cut motions were put and

;
E
;
;
al

111 relating to the Ministry
Defence”.

The motion wa, adopted.

[The motions for Demands for
Grants which werg adopted dy the
;.:.I; Sabha, are reproduced below—

ing the S1st dey of March, 1968,
in respect of ‘Ministry of De-
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Dmcamp No. 6—Deremcz Smaviczs, try of Commerce, for which 7 hours
Errscrva—N,

AVY have bean allotted. Hon, Members

degirous of moving their cut motions

“That a sum not exceeding may send glips to the Table within
Rs. 250733000 e granied to 15 minutes indica

ting
sum mecemary to defray the move.
charges which will come in course
of payment during the year end- Dsmanp No. l—Mmnmmer or
ing the 31ist day of March, 1968, Conuxnce

in respect o:vr‘lldenu Services, Mx, Deputy-Speaker: Motion moved:
: “That a sum not exceeding
Dumstaxp No. 7 Dxrzncz  Bzavicss, Rs. 2043000 be granted to
Ervecrive—Am  Foacs the President to complete the
“That a sum not exceeding sum necemsary o0 gefray the
Ra. 1,07,0200000 be granted ¢o charges which will come in course
the President to complete the of payment during the year end-
sum necessary to defray the ing the 31st day of March, 1968,
charges which will come in course lﬂm:ﬂﬂf‘m!lilh'rd Com-
of payment durlnudtha year ;;‘t merce’,
ing the 31st day of March, Desaxp No,  3—Fommaw
in respect of ‘Defence Services, ° N ThEsa
Effective—Air Force'.” Mr, Deputy-Speaker: Motion moved:
DumAxp No. 8 Dormvrce  Ssrvices— “That a sum not exceeding
Non-ErrecTIva Rs. 26,28,25000 be granted to
the President to complete the

That & sum not exceeding sum necezsary 1o gefroy the
Rs. 17,00,00,000 be granted to charges which will con
the President to complete the o < in cours

of payment during the year end-
B e L ing the 3lst day of March, 1068,
charges w] will come course respect of Forelgn Trade'.”
of payment during the year end- N

ing the 31st day of March, 1088, DzmAnp No, 3—OrEEm Rrvenos Ex-

in respect of Defence BServices, PENDITURE OF TEE MmnrsteY or
Non-effective'.” CoMMERce
Dcias et LSS SARmAL Mr. Deputy-Speaker: Moticon moved:
“That a sum not exceeding “That a sum not exceeding
Rs. 83,68,36,000 be granteg to Rs. 12,7532000 be grantad to
the President to complete the the President to complete the
sum necessary to defray the sum necessary to0  defray the
charges which will come in course charges which will cotne in course
of payment during the year end- of payment during the year end-
ing the 31st day of March, 1088, ing the S1st day of March, 1068,
in yespect of Defence Capital in respect of ‘Other Revenue Ex-
Outlay’.” penditure of the Ministry of
Commerce’ .*
1612 hrs.

Dxmaxp No. 110—Carrrar, Ovrtay or
Tz Mnerarey or CoanaEmce

Mr. Depuly-Speaker: We shall now m.m_mmmm=

the
Demandy for Grants Nos. 1 to 3 and “That a sum not eecoeding
T10. under the control of the Minis- Re. 1637000 be grented to
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hon. Comimerce Minister, he would
perhaps himself have put in these cut

plement the current socialist dogma
of the Congress Party. Anyone in the
know could g0 on and on gbout the

of the STC, the Textile Commis-
sioner's office, the Forward Markets
Commission and the proposed Tex-
tile Corporation, -

The STC is a Congress baby. It
seeks to implement Congress  soci-
alism, that is, statism. It has mono-
poliseq various import and export
agencies. The approach of STC to-
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from private hands and the oatural
advantage which the country- enjoy-
ed has been convetered into an un-
natural loss. Companies which used
to export these items on an average
used to make a handsome profit of
about Rs, 50 to Ra. 60 crores, but socia-
lism has converted this large profit into
1.20 crares. JIncome-tax
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hag not been able to put through sny
business, and a flourishing export
market in this business to the tune of
Rs. 75 to Rs. 100 lakhs per month by
the private trades finished and gone
for good.

The Government has repeatedly
claimed that centralised agencies like
the STC arc best suited for promot-
ing trade with Communist countries,
but the STC has failed miserably in
promotion of even this trade. The in-
efficiency, unbusinesslike attitude and
inordinate delays have helped STC in
creating a bad name for the country
even in the Communist nations. My
own experience as a large exporter
of Indian products confirms this fact.
Anything that King Midas touched
turned into gold. Anything that STC
has touched has turned into dust.

Let me assure you and this House
that the parrot cries for nationalisa-
tion of export business through the
State bureaucracy will only lead to
a complete breakdown of our exports,
as members of the bureaucratic set up
can omly play at being merchants,
they can néver deliver the goods. 1
shudder to think of the fate of the
country if the entire export business
is handed over to these filing clerks
who parade as merchant princes,

On the import side, STC creates
problems for local manufactures by
inept handling of imports or by
dumping finished goods in the mar-
ket. STC took over imports of sul-
phur last year. The House knows
how it recklessly allowed itself to be
trapped into a bogus contract with a
petty American importer of ladies
shoes who had not even a telephone
to his name. ‘To cover up this failure
and consequent loss of L.C. Commis-
sion, STC officials ran to the USA
only to return some time later, after
having regaled themselves in Ameri-
‘can hotels with the taxpayers money.
To cover up this muddle, these
umateurs entered into ap equally
Bogus contract with a Mexican firm,
The Lok Bsbha was told that sulphur

- v

DG. (Min. of ASADHA 7, 1680 (SAKA
C ) ’ ( )

DG. (Min. of 8206
Commerce)

purchased under the second contract
will be arriving soon. This appears
to have been a deliberate mis-state-
ment, as the second contract has re-
portedly misfireq like the earlier one,
and no sulphur has arrived in the
country. The sulphur scandal has
produced a stink worse than the
smell of socialised sulphur calling for
a searching public enquiry, The
STC is also responsible for the jm-
pending crisis in the phosphatic fer.
tiliser industry, The indus ry's re-
quirements are gbout 14 lakhs tons.
The STC monopolised the imports of
rock sulphate. but it has pot been
able to arrange the import: of even
half of this quantity. The hon. Shri
Jagjivan Ram is not here at present,
but he will be interested to learn that
his "brother Minister's gocialistic lassi-
tude is going to cost the country a
lot, because the foodgrain production
is going to suffer due tp lack of time
ly imports of rock sulphate, the basic
material for the phosphatic fertiliser
industry, which is now on the verge
of collapse. The cheapest rock sul-
phate in the world is being offered by
Israel, but a soclalist agency like the
STC cannot dare to hurt the foreign
policy of the l4th Arab State by im-
porting this material from Israel.

Powerlooms and handlooms are
closing down, because, after mono-
polising the art silk yarn imports, the
STC has not bothered to import
during 1966-67 an ounce of yarn
This is because it has failed in ex-
porting art silk fabrics which busi-
ness again the STC has monopalised..
There are reports that the STC has
arranged for some imports of art silk
yarn recently where it is paying the
Jepanese suppliers much higher than
the normal international price. Soeclal
lism and STC thus cannot even bar-
gain despite these monopolies. As far
as this deal is concerned, I suspect
some hankey-pankey business
between the STC officers and its
suppliers, and I recommend to the
hon. Minister of Commerce that be
better look into it
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Caustic soda and soda ash produc-
tion in the couniry is ample to meet
the country’s reQquirements, the in-
dustry cannot dispose of its goods
today and yet the STC has imported
heavy quantities of these commodi-
ties, and dumped them into the mar-
ket. The country is being sought to
be duped by a consolation that this
deal war financed by rupee payment
agreements, Let this House under-
stand wery clearly that against all
rupee payment imports, we have to
export commodities which can ang do
earn foreign exchange elsewhere.
Taking over businesses firom private
hands and handing them over to the
State, has meant only one thing, the
country has lost by way of foreign
exchange, and income tax revenue.
The only new thing that has happen-
ed is the birth, ag Mijolan Djilas has
called it, of & new class. “If this is
::fil.lllm. God help the country from

What is this new clazs? These are
the new Nawabs, (Interruption)—
Mr. Commerce Minister, I would ap-
preciate if you listen—the new Rajas
and Maharajas Wwho have far greater
by opportunities of
practising  corruption, far bigger
jagirs and privy purpses. This new
class comprise the Ministers wsnd
members of the bureaucracy,

The Minister of Commerce
Dinesh Singh):
speaking of

Shri M. Amersey: They rule the
country; their sovereignty is impeach-

(Bhri
1 thought you were

great office has managed to convert &
healthy textile industry into a sick
one. For 25 years it has sought %o
jmplement a British-oriented cotton
control and failed miserably in im-
plementing it. They have had sup-
posedly intelligent and able officers
to man this office. A cursory glance
at the list will show this. Mr. M, K
Vellodi, Mr, Nanjappa, Mr. Natu,
Mr, D. S. Joshi, the present Cabinet
Secretary and the worthy Mr, Doral-
swamy, who is the present Commis-
sioner have been at the
affairs of this office. They have all
failed. We can only assume thad
there is something basically wrong in
cotton control, whith made tfailures
of these great pillars of the bureau-
cracy. Aﬂerltrnloflbyelrl.wlr-
ton control certainly demands fresh
thinking, Like the great Mr. Kidwai,
I only hope the new Minister hag &
mind of his own and can remove
tepugnant control  which has only
brought misery to the cultivators,
the industry and the merchants. The
present great Iluminary who heads
this office constituted a cotton sd-
board conmsisting of agricul-
turists, industrislists and merchants.

Mr. Chairman: The hon. member
should not read out his speech,

shrt P. K. Des (Kalahandi): Ho is
not reading his $Peech; he is only
referring to his notes,

Shri 8. K., Tapuriah (Pall): It b
hiz maiden speech. Malden

can be read. .

Mr. Ohairman: We are going

against the rules, 1 saw some
members also  reading
but their prepared speeches.
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ot wy fod: (RRC) @ wela
W€ H 9N ATE 2@ FC AW AN 6T
qur ufwsre § o foe og g4e1 qgen
L O g

Mr. Chairman: He can make refer-
ence to his notes, but not completely
read out his speech,

ot oy fomd: cag g AH R
g AT Al ST AT FT TR S |
ara gy afgenar frangr

Mr, Chalrman: I do not mind if
it is the first time, But this should
be the first and las; time. He may
carry on.

8Shri 8. K, Tapuriah: The book also
says that a member should not be
interrupted during his maiden gpeech.

oft oy e : ATF I wogarr @Y
AT

S6r1 M. Amersey: The Cotton Con-
trol Board had unanimously recom-
mended decontrol. The East India
Cotton Association has demanded de-
control. The Agricultural Prices Com-
mission has recommended decontrol of
cotton. The Indian Central Committee
has recommended decontrol. The
Indian Cotton Mills Federation has
recommended decontrol. All Gujarat
MPs, irrespective of their party aflia-
tions have demanded decontro] of cot-
ton. The All India Cotton Conference
hag demanded decontrol of cotton. Yet,
I understand that the great Mr, Tex-
tile Commissioner, in his wisdom, is
recommending to overrule all these
bodies and ask for continuance of
cotton control, Obviously he has
vested interest in control and it
thiy one single fact which
allow cotton to be decontro]

_the judgment of the great Mr.
tile Commissioner is sound as
pareq to the joint deliberations
people representing all facts of
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Commerce)
the Commerce Ministry, ¥ on the
other hand ignorance and wvested in-
terests are responsible for his reject-
ing these expert advices, them the
Ereat Mr. Textile Cormmissioner,
along with his office ghould disappear.
The President of Indla, inaugurating
the Parliament's session, defined his
Government’s policy to do away with
unnecessary controls, but all this is
to be of no avail. Parading socialist
slogans, the present regime, aided
and abefted by the vested interests
of a miserable bureaucracy, are coms-
ing in the way of & most sensible
approach.

We are given to understand that
controlled wvarieties of cloth will
g0 up if cotton ceilings are re-
moved. The poor will suffer by pay-
ing higher prices for cloth. I contest
the right of this Government to speak
on behalf of the consumer. The Rail-
way Budget adds Rs. 38 crores to
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[Shri M. Amersey]

in the st of cloth would increase
the cost of living by half per cent.
“This js indeed negligible as comparsd
to the increase in the cost of lving
brought about by the increase in the
prices of other articles of consump-
tion, I would like to warn the Gov-
ernment, through you, Sir, and the
House, that unless ' immediate steps
are taken for de-controlling of cot-
ton, that 18, removal of ceiling prices
whilst maintaining healthy support
prices for the benefit of the farmers,
the cotton textile industry, whose sick
units are bravely being sought to be
taken over by the Commerce Minis-
ter, will collapse. I would like here,
in fairness to the hon. Minister of
Commerce, state that he has always
.given us a patient hearing,

Shri Renga: He is smiling also.

Shri M, Amersey: He normally
disarms us by smiling.

FTurning now, Sir, (o s proposal
of setting up a Textile Corporation
to administer the sick units in e

Shri 8. M. Banerjee: Hospital,

Shri M. Amersey: 1 agrec—hospi-
tal. The guide lines for setting up
such a rcorporation should be a pro-
per understanding of the reasons why
these units have become sick and
the experience already guthered in
the State administration of textile
units, 1 may say that growing cor-
porate taxation, heavy excise duties,
high cost of replacement of machi-
nery, ever increasing labour charges
and raw material shortages are the
main causes why the textile industry
is finding itself in a difficult position.
The natural method, which would
ultimately Dbenefit the consumer and
the industry, would be to go to the
root cause and eliminate these hard.
ships and re-vitalise the textile in-
dustry. Instead of doing that, the
-Government talks of crary economic
policies and wanis to put further
burden on the people by the bogey
of nationalisation. Various State
Governments have taken over ad-

Shri D. C, Sharmy: gSir, it is for

the first time that I ym seeing a thing
of this kind. The hon Member has
got a manuscript before him (Inter-
ruptions). :
Mr, Chairman: Reference has been
made to it and it was gauid that this
is his maiden speech, At the request
zihi:owncﬁ@k!huw
m.

SBhrl M. Amersey: Various BState
Governments have the experience of
administration of the State textile
units.

Mr, Chalrman: This ‘reading’ end
‘maiden speech’ do pot go together.
Because all of you want it I have
allowed it; otherwise, jt is complete'y
against the rules, aguinst the conven-
tions, This privilege of ‘maiden
speech’ should not go so far that the
hon. Member may completely resd
the whole speech from prepared
notes. Because once I have allowed
him that should not be treated as a
precedent,

Shri M. Amersey: Various State
Governments have taken over the
administration of sick textile units
and made fhem far more sick than
they were “‘evef before. A pglaring
example was the Indig United Mills
of Bombay. 1Its latest balance sheet
shows a monthly losy of Rs. 15 1skhs
and the Maharashtra Government has
put in an additiona]l Byrden on the
peofle of Rs. 3-1]2 crores for the
administration of these sick umits.
Efforts to revitalise these dying
babies will only put g greater burden
on the healthy units and the pecple
at large. With the pecord of the
public sector in mishandling trade
and industry, there iy a very strong
case for the private sector to take
over the entire public sédtor which is
sick, Amateurs under our parlis-
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Mr. Uhatrman: How many pages
are left?

Shri M, Amersey: 1 will take an-
other two or three minutes,

Mr, Chlilrman: He has already
taken 20 minutes. He has to speed

up.
Shrl V. Krishnamoorthi (Cudda-
Jore): 1Is it the way to ask a new

Member how many pages are still
left? It is & grave misconduct on

the part of the Chalr.

Mr. Chairman: I have already al-
lowed him to read his speech, 1
wanted him to conclude his speech.

Bhri V. Krishnameorthl: Bui why
should you ask him how many pages

are left? . . . (Interruptions).
E___J

Mr. Chafrman: What else shoulgd I
ask him?

8bhri R. D, Bhandarc (Bombay
Sir, 1 rise on a point of
it in order for an hon.
Member to say that it is misconduct
on the part of the Cheirman to ask
a member who ¥ speaking e to how
many pages remain unread?

1018 (Al) LSD-9

D.G. (Min, of ASADHA 7, 1880 (SAKA)
Commerce)

Commerce
Shri V. Krishnamoorfhi: Iy is not

worthy of a Chairman to ssk such a
question,

D.G. (Min. of 8214
]

Mr. Chalrman: You have already
reduced the Chair to an attitude of
thick-skinness. I am not going teo
depart from whatever is being already
established. But it is very unfair.
Please do not repeat such remarks in
future. Now, the hon, Member should
conclude his speech soon.

Bhri M. Amermsy: The hon. Shri
Dinesh Singh will find out at the
country's cost if he insists on the idea
of this erazy -corporation that his
capital of Rs, 15 crores will be wiped
out guring the operation of a single
year. Scrap these sick units and give
a chance to the more efficient to
function in a healthy manner and you
will find that the consumers and the
country at large will not suffer bdul
on the other hand, will benefit. The
experience the people have of the
working of this Ministry is so poor,
that the genera]l public has no faith
in this Ministry being able to handle
large commercial or industrial pro-
jects. The Maharashtra Government
recently has started a move for reduc-
tion of wages in the millg that it
runs. This sort of differential treat-
ment between the public and the
private sector is shameful

Looking at all thig it can be con-
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this country is not to be used for the
benefit of these corporations.

In closing I would like to say that
man-made; therefore, they| can be
solved by goodwill and a befter
economic understanding of policies.

Shri 8. B. Damani (Sholspur): Mr.

Chairman, Sir, the responsibllity of ~

the Commerce Ministry is very great.
The Ministry has to look after the
industry, which is spread
aver in every corner of the country
and which is earning foreign ex-
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responsibility of the Ministry is quite
big and I am happy that the Minis-
try has done quite well in view of
the difficuly position through which
the country has been pamsing for the
Jast three or four years—Iailure of
crops, attack by Pakistan and Chins,
rising prices etc. In wpite of all these
things production has been maintain-
ed and the Ministry has done quitc
wall.

Having said so, I would like io say
something about the textile industry.
On the floor or this House queatiuns
are very often asked about the tex-
tile industry, Many Members have
shown their concern about the pre
sent condition of the Influstry. It is
one of the major industries af gtha
country. . Directly or indirectly it ie
giving employment to 20 million
people. :

20 million or 2 mil-

shri 8, E. Damani: 20 milllon
people, that is, directly or indirectly
~powerlooms, Hw all
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How much is the textile industry
making profit on sale? In 1904, the
percentage of profit on sale was 4.5;
h!ﬂﬂme‘GNMING,
it was a loss. The excise duty, in
1 + was Hs. 9 crores and this
year it has gone to Rs. 110 crores.
Now, in regard to production, in 1850-
81, it was 4076 million metres and in
1966 it was 4289 million metres, that
is, a small increase whereas rXCise
duty had increased by I1 times.

The main reason for the diffcult
condition of the industry is the sup-
Ply of Totton. In the last 10 years,
Government has allowed expausion
in the industry. 10 years back, the
total number of spindles installed in
the country was 10 million and now
the number has increased to 18 mil-
lion, that is, un increase of 60 per
cent whereas the production of cotton
has increased by a few lakh bales
only. In fhe Third Five Year Plan,
we estimatea that cofton production
would go up to 70 lakhs bales and
the expansion was allowed on that
basty but the production of cotton
has rcmiaTned at The level of about
55 lakh bales. As such, the prices
of cotton have arisen. It is difficult
for the textile mills to pay such high
prices of cotton and that is why they
have come intg gifficulties. That is
the main reason, Therefore, my sug-
nlﬂenhthatithveryimpomnt
that the production of cotton should
be increased and without increase in
the production of cotton, the problem
of the textlle industry camnmot be
solved. The Textile T js
‘after only the distribution of
eotton, but there i3 nobody to look
after the production of cotton.

:

DG. (Min. of ASADHA 7, 1980 (SAKA)
Commerce)

DG. (Min. of 8218

Commerce) .
just one-third compared to that in
USA ang UAR. There is ample scobe
to increase the per acre production.
Experiments have been carried out in
this direction by the Federation and
the others ang they have proved very
successful; the pér acre preduction
has gone up. Therefore, i is wery
necessary that the per acre produc-
tion is increased. In thig connection 1
want to suggest that the hon, Minister
may invite the cotton growers, the
industry, the Chief Ministers and Agri-
culture Ministers of the cotton -grow-
ing areas ang the Agriculture Minis-
ter at the Centre, and all of tnem
may sit together and make a plan as
to what price wil] be suitable 1o in-
dustry and what price will pe suitable
to farmers and then come to a ccn-
clusion,. Nowadays there is slways a
dispute among the cotton growers,
the farmers, the Textile Commissioner,
the consumers and the industry. This
should be solved. The farmers should
be given adequate fertilisers ang ade-
quate hybrid seeds, so that they can
increage the production, It our per
acre production goes up, the cost of
production to the farmers will also
go down and they will not mind sell-
ing at g little less price. ‘This is A
very important subject and only this
can solve the problem of the industry,
which is a major industry,

Secondly, we are importing about 7
lakh bales per year from other coun-
tries and we are spending Rs. 50 crores
on that Experiments

{o meet the requirement of the indus-
try and we have to import cotton.
Therefore, those farmers ::S:h
growing long-staple cotton,

are importing, should be encouraged:
some increase in price may be given
to them.

Shri A, 8, Salgal (Bilaspur): We

must increase the production of leng
staple cottom? -
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8kn 8, B, Damani. Yes, sp that we
can stop the import and becume self-
sufficient. Without gelf-sufficiency, we
cannot stand. That is very neceasary.
Thiy is the crux of the problem of
the industry, I have expressed my
views and I hope the hon. Minister
wil] look intp the matter very ser-
iously. Two mills in Bombay have
closed down, eight mills in the South.
in Madras, have closed down, and 40
to 60 milly are on the verge of closure,
This should be taken into account.
The present condition should not be
allowed to be continued,

Having said about the textile in-
dustry, 1 would like to say something
about the State Trading Corporation.
The STC came into existence some
ten years ago, and in ten years, it has
expanded to a great extent. In thke
first year, the business was Ry 9.19
crores and the profit earned after
meeting the expenses wag Rs. 64 Jakhs,
Last year, the business had :cached a
figure of almost Rs. 100 crores, but
the profit earned was only Rs, 424
crores; in other words, the profits had
not gone up accoding to the ratio in
the first year, '

Shri 8, X Tapuriah: Being a socia-
listis arganisation it cannot make
money.

Skr; 8. R, Damani: That is not the
consideration, because there are cer-
tain other things. The main thing
which I would like to point out js that
they are handling export, According
to the latest figures, about exports, ths

handled by the STC is only 15, After
ten yeary' experience, with all the

‘facilities thay the STC has, it hag besn

able to handle only 1.5 per cent of
the tota] exports. ’;hererore. 1 would
suggest that the STC should make all
efforty to increase our exports. Thare
are some industrie; which are at pre-
sent in difficulty and they cannot sell
their products, For instance, some of
the engineering industries are cloaing
down, The quality of the goods pro-
duceq by the engineering indusirieg in
the private and public sector is wvery
high and these goods could be sold
and could be exported. So, I would
suggest that efforty should be made t0
export our engineering goods and
other materials which we are manu-~
facturing here and which are in sur-
plus here,

So far as impoits are concerned, the
STC has handled imports of the order
of Rs. 80 corcs during the last year.
These items were mostly meant for
the consumption of industry; they were
either raw materials or plant and
mmchinery. Side by side, however, we
see that some of the items which have
been imported are already surplug in
the country. I do not see why there
was any necessity to import such itemg
as were surplug in the country,

Ap hon, Member: For instance?
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these figures should be given sp that
we may hive an idea of the profit or
_luslnlmmmdexpom and " we
can thersby sppreciate the working of
the STC., Thig is a important
suggestion that I would like tp make,
r;l-uuu these figures are Vvery essen-

17 hrs,

At present, we are more interested
in exports. Demand is very slack.
Therefore, such institutiong can help
in increasing our exports, I think

the Minister should look into this
matter.

Some complaints have appeared in
the papers about the MMTC, It has
been said that consumerg are forced
to purchase copper from them at
Rs. 12,200 per tonne when the landed
cost is Rs. 9,000 per fonne only. The
point is that they want to pass on to
the consumer and ultimately to the
indusry, the charges incurred in gett-
ing the licence and so on. I do not
know how far this is correct, 1f such
things happen, they should be put a
stop to by the Ministry, I know the
hon, Minister ig very atrict in these
matters and T hope that he will look
into the matters I have referred to
and take necessary action. With these
words, I support the Demands,

ft Tm e g (=T
atw) : gawrfe aleg, § uty Y sqaar

STt E | XF AT gEA A Ao Y B
TR Tt F¥ aw gt & 2

Mr, Chairman: The bell is  being

rung—Now there i’ gquorum, ,

oft siveeg ey (SOFIME) - AHT--
afx wglxa, x& wre wfasw g
¥ worat o <X A g ¥ 4y vAvy
v § fe feft ot 3w A wqfe
zq & wifpeg i s« fegfa
¥kt R go ot &
forky wrew & g sfegre Y e o
&) i T wrgeT 1 Wt ¥ e A

D.G. (Min. 6f ASADHA 7, 1889 (SAKA)

D.G. (Min. of 8222
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71 A1g o1 & T agEr T T a
 fafemr sgarr 91, 97 w1 T
1797 ag w1 i arr oY ufqw swseqr
I3 W, A gw  axfgere) &w 9ry
It F wm AT F s W §
AT WA AreS AV §7 qpt € qaqig
¥ wifiw g1 §v wedAT wafs a@wo
qARA T | WG B g1z g7 fr Sresaw
T wWGET F AT gAY TIm ) oy
fis ag o6 912 7 AW F, AELT wRT R
WA qg=AT ARAT 911 v qpE
WEGAT § Wi qrar ar wiaa
H AT ArA7 AT REY AT AT ATEAT
* afry v wa quu wiws G
a7 fazii # gy waar qur gf e
fagAY srEre. ¥ firgema &1 wwt & agr
wR AWt wEdT A @ gt o
oM ® gz W7 wror gwt i aren
fz aT8T g A F grfAe ¥ wE
H oray ute fam aaq gz & 1o
& g gq % sumfug afw qfr €1
wE 4T qg ANTHIE wF TEH A e
g &1 war aq, Xfagrar ag feaxr
g, foes mgr ¥ g &wiy warg wt,
Tl §F ST &7 FTerd waray aqr fw
ar ferad mee % e & m% 9F )
F gorma srag RO EE T KA1 TEATE
wiT Tegd TATGY UGAT A7 S WRE
& a9 oA 3 sfrr @wa ¥
g

e oo g T § fr sy
g7 ¥ faoger farlm 21 & wwwe
g fe <1 ot =d aw wrew W it o
T O WA F e ¥ ey g e
“ ww figere faw @ dvw v s
IR g e T TOY X %
ot ¥fer ga s ¥ T oyt o
a§ wreaTen wt firstor e ferat ) Wy
faafor s ¥ o 3 & form K qw
e dc g ng e wrcr o waR

~
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[t sfrrex wiveer)

30 g W, WX sgTarT §, wod -
foysq & #ATT 3 I oAl whaesr g o=
#1 AW AT Wfghr 3w Gwg Wt
azt & WA 4 AL WATAT H aTeT oI
AR AMTETH N Tazrawre
fagardfe srazsav oy agfani
frgevm &1 @1 gar sv2r  qgAar
onE w:A 4 WA #r g7 safa
¥ Fr oAt A ag faqre fym fe
WA IgmMeNixrgr 3§ oinsg
W1 AR FIATR ¢ 1Y 9Tt Aaw I
T 1 747 £ Atf & aavast fwgr o
wrra ¥t ¢ feala 3 =1 S e gey
x! A7+ qha 2 a7 fagwii 5 # v
fefase a¢n * &1 7 A g1 o*v
fegma s alr ¥a ganr ¥ ga7 frey
ot ® "fzar qarw w0

# g A0 wiza T owmw gs
fyxgawmsar At fo gz g go oy
forr Amm GrAAE 3T IUT I ARy
AT TMA (300 FNT w@r os=fan
&g B o1 w7 owwT H 95 ogw
afgggn n fag% 1520 a7 86 3N
w1t z3dm feat &, & saaar § o7 o
Wtz v &t foug ¥ g € @
w71 At iz oivr wmy wat afgr
fa kT azyan | wva & oz (A5 woar
argert f ot AvETYR e afy b o
w1 WY X8 e # qdwm o Pear
Ty af= a9a An " dreAty @l
aaq vy {3 § v aeer S
# 3% #Y eqy Prat v 1« wrew A w o
106 B8 af yaw & fogir Tl
AT T W ISR IEW FTHAITY
# wfifasi ® g waa et e
an oman ¥ Wt oW we ¥ faaft
aqxr w7 quegy fyar §, e fear
) swwrR N sA N Twer
! W T WX gty W e

ZRTTT A1 URGE o q2H § @
& anam § fx sqfedegy § on
Frorarex $) wTx & W fw gw
a1 Y s oy 372 for o U WigER
* 3y, of v Iz ¥ FT oW A
Fageeefv Fargoly srme 20t ot § W 6 o
# ggin foady fakelt wwr g ewr
T §1 % wf g amd
T AT §) W FAT GE w1 F
N AN A X F oy e fid fis
T AMgTr 379~ axfwarg gn
¥ ae® ¥ 39 gqfae % g fent faoly
q&r war &= &y £ W ©F am
Firamar sroeir oY e &, ¥ ar wy
wRTAT "M A Swed ) Ay
# Wiy agew N ww e W fw
T® T AT € meedt IR e g3 oy
afazm 7 foreefy fadory Age &1 wodar
feay &, wov Wi 2% KM AN
fa@efr war amr o oY €Y £, AT ww
q O i g A A ANTINT T
ow gfaz v 7 Tw cadl feAN AR
ot wwy & Ty, faasdr (adeft s W
= A vogm fear 27
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arfel & fodt gwrr & ag@ft g fawre e e wea 3ot WY @

T e § W T I ¥ qr O I wrrwead § ST W ogw 7 o

%7 qv-Z-¥z w1T § I gwe il & w v
fraa dfxwra2 §, o ¥ w1 qravwar
& YR A firdr A Tg wma w1 wrwr FSTHT
Zut W & ary 3@ ¥ xR fafyrg wma-
zox  wr awy § surnfos dfeat
st A2 w7 7wd ¥ Tw WET W
«fy ar armar wr ofww R W
ww wff fear &1 & wwwan g fr o
traA R RV e R gew i T
wat fedt 2w & W€ s wafaw
aqu  sfew o awifer
gwz ¥ wro ¥ IqE-ged R
g A o A qT gAT W wE=
2 it gn 9w ofdfeafr wr w19 23r
wT gat WY & ;19 few g i
mraw wWrr mwa o

§ sowar ¢ fw g aifwardie &
T % grU TE AT A =W FU
awx #1 0 swafor fagaw & ww
T FEH ¥ §TG ST qes § oW
ag & v ¥ awww § fw g fow
st ¥ ey %z & few a0 T oTw
o1 wrd &) & awee g fe g
fafww garerwt & or g arfoow
ufex wIw kT @] E 37 § g wOwAN-
wrt gfw. 7% cifier qRvegy, g
wfgd fe & v oY T af et w1 wiw
FoT FLFHT 2 F w19 wax smrarfw
AR We A€ |

% grg & @A @ wew ¥ Q%
TG AN WO L | g W
# fr swote gt & wf 2wi st—ww,
fee wriefy, gercy, e Wi et

wifie W—fra, waay, oy dtT sl .

wift wrgw Wz wiar s W
¢ froir folf ol sl wew R
wt W xx gun, w ¥ g 7 wew Xl
ot wew fow, ST s o ¥ €0 WRC

g« T« Wi ¥ 7w
® wT A sreqr Y fis  gwote
faer 2wt WY ¥ OF At W WT, €
qAT WT AW IS FC AT IA AWl
1 X7 137 w0 frata e Wt In wiee
w T w@ # Fifow w3

¥war gw w¥ g § god
sl q7) foey qurew @z @t &
o N gw  Prafr wedr wig &, gw
7 ¥ wor o ¥ g Y Frwera wrgh,
wit & ¥ g wreT g ar Awr gr 1 faew
% arel & wied €W ama w1 QR A
9t fag vt § fx  Zdtvaw wagery
¥ gt g o A Y G g &
frewrr¥fafa g 12 v wq@
w1 v TEr § A< dwart el ¥ wg
el 97 S A w@ € Wil
2wt w1 ol ot aret AN B gw
wfewarxa 71 qrar &, wW TH 9T
awa wwa & gfe garEr IEY 99
HIREE § VAT NIRW, S
weq, 9T A faw wedt §, Tw o
% I w afenwrew s &1 & qoaT
wrgan g fa s gt feelt o & wanan
§ e g v fadwi & Y w1 gt
w2, forw & gy Jwarer A et =X
wix fedvit oo St 9T 99 | oTw
wery ¥g wawr § fexeg Afe &
af crdm foent =1

17.17 hrs.
[Mz, SepAxes in the Chair]

qrE ¥ TAWN OF AW g
qeerT ¥ qw wgegw frdg fear—
T@ X vk T Wy fwar, friagoer
foar 1% fellew won g § fw &
% for wi wiwow Jwrew ox gt
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[t sfwx araw]

g Ia 1 v e
X wagd wrforsy sefr A qw@ @A
w wrerwe firar ar fe w97 W A
aft feqr sl ¥few Sw & T
Y WY WTRIT ¥ W ¥ qwEA
w faar ot 3@ www g7 w20 & gada
#H wefrr ot as 7g fear nar fe A
Ty W A ey gw ag-
Trer ¥ warr & fadw¥ & Swy g
f 37 ¥ faafe % @F &y 9g%m W1
T gEt ¥ & pered F I ¥ e
@rerr ot afaaifmar § et o sfegt
# w¥ w awdt | Afwr wiforsy werrens
¥ a0F § N FaE dwr #r o€ §, ww
% ¥ wiwt far ¢ § fe vagEnT &
T & g WA F gwrk Faafr &
s sfaws 1 qfg g€ O, FfeT avq==
¥ Iz & 7 woat § vy ow W vty
# gtk frafa & 15 sfawa Wi g€
% srar wgaT § v ot wé-wifeai
T erATaE qeaved T wifeT wr
GRATAT NI AT | ¥47 & G& TR
&G ¥ faq Amc & e I v wr
wwqeE FT & T A Ao #
{? s qwyEaw & ag wmer W1
wwT ¥ © v 1w ¥ T} fagfa &Y
Wearga fawar st werdg see
# ze @i N wfadfra 4 a¥ §
%, dfer wiwd aY fasgw (@ &
faa@a § 1 wie¥ agwary § fe s
w7 2w I A & wig gl faaty
# wrot wray f—qzg Afag—et
gt

g X ag aq fear § e gm0
) dwwdiz T ¥ 5100 wO¥
e & frgfe wy qrdw, dfer qf
o % wRy § wiie & ey § e
v wd g fomfe e gt &, few
& wayRgeen€ ot ¢ %k tw ¥
gt egr el # dxra Tk IRTer
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ar ¥ W

g O wvew T wig ot § fiw #
= s mi

wow spew A, W, 9
afeg
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“There has not been any signifi-
cant shift in the direction of
India's export during 1966."
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“They are surprised to find that
the value of the import licence
sanctioned was not correlated with
tha value of material actually con-
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Fwpmi:

“The Committee do not consi-
der it 2 healthy practice (o issue
import licences for the raw mate-
rials which are either not requir-
ed for the manufacture of an
article ordered or are jn excess of
requirements. In their view such
.action of the Government are not
only irregular but alsp taxes the
foreign exchange resources un-
.necessarily."
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“The Committee would like to
suggest that in view of the diffi-
cult forelgn exchange position it is
imperative to conserve foreign
exchange worth every rupee and
hence the Governmens must care-
fully examine the actual utility of
these show-rooms, Those show-
roomy which have not justified
their continuance py the result
must be discontinued, The Com-
mittee feel that mere transfer to

STC would not solve the
problem.”
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Mr, Speaker: No,

The hon. Members may now move
the cut motions to Demands for
Grants relating to the Ministry of

Commerce, subject to their being
otherwise admissible.
Shri Yashpal Singh (Dehra Dun):

1 beg to move:

*“That the demand under the
head Ministry of Commerce be
reduced to Re. 1.”

[Policy repardimp import of cars jfor
official use (1).]

“That the demand wunder the
head Ministry of Commerce bhe
reduced to Re. 1.

{Peolicy regarding nctionalisation of
foreipn trade (2).]

*That the demand under the
head Ministry of Commerce be
reduced to Re. 1".

[Failure to check rise in the prices of
textiles (3).}

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1%,

[Failure in protecting the inferest of
consumers in basic consumer in-
dustries Dy not opening the mills in
the public sector (4).]

“That the demand under the

head Ministry of Commerce be
reduced by Rs. 100"

{Need to improve the working of
she Khadt Commisrion (8).)
g h

“That the demand under the
head Ministry of Commerce be
Mtr!l 100."

{Need for dncwpmm of free mdc
g n Kendls (1)} :

D.G. (Min, of ASADHA 7, 1889 (SAKA)
Commerc
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“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100.*

[Need for better orgonisation of
Indian exhibitions abroad (B).]

"'l'hatthedmnduador the

[Need for reorientation of policy re-
gording export of tea ang jute (9).}

Sbrt Shinkre (Panjim): 1 beg to
move:
“That the demand under the

head Foreign Trade be reduced
by Ra. 25,00,000.”

[Futility of participation in  inter-
national exhibitiong and fares (15).]

“That the demand under the

head Foreign Trade be reduced
by Rs. 100."

[Putility of participation in interma-
tional exhibitions and jares (17).]

“That the demand upder the
head Capital Qutlay of the Min-
istry of Commerce to reduced by
Re. 1”.

[Foilure to improve the working of
Minerals gnd Metals Trading Cor-
poration (28).]

“That the demand under the
head Capital Outlay of the Min~
istry of Commeree be reduced by
Rs. 1,00,000."

[Investment in equity Capital in the
Sugar Corporation of Ugnndg (28).]

Sh* Ramavatar Shastri (Pntnn) I
beg to .move:

[Failure to nationalise export trade
(30).]

“That the damand under the
head Forelgn Trade be . redused
to Re. 1.” SRR Y cemen
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[Shri Ramavatar Shastri]

[{Slow rate of expamsion of ezport
trade (31).]

‘“That the demand under the
head Foreign Trade be reduced
%0 Re, 1."

[Failure ts pay adequate attention to
keep pact with the gocialistic coun-
tries in foreign trade (32).]

“That the demand under the
head foreign trade be reduced to
Re. 1",

[Dependence ¢of foreign trade mainly
on the capitalist and imperialist
eountries (33).]

*That the demand under the
heag other revenue expenditure
of Ministry of Commerce be re-
duced to Re. 1.

[Failure of the Government to take
over the closed cottom milly (35).]

of Ministry of Commerce be re-
duced to Re. 1".

[Increase in the price of textiles by
mill-ownerg (38).)

“That the demang under the
head other revenue expenditure
of Ministry of Commerce be re-
duced to Re. 1”.

[Neglect of the development of cotton
mills in Bihar (37).]

Stirl Sequeira (Goa, Daman and
Diu): 1 beg to move:

“That the demand under the
;:ldfwd;ntrmbentlmw
.17,

[Failure to give incentive for export
in the form of freely transferable
import and exchange vouchers
(48).]

Shrl Surendranath Dwivedy: I beg
to move:

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100”.

[Failure to take steps for nationali-
sation of foreign trade (68).]

*That the demand under the
head Ministry of Commerce be
reduced by Rs. 100".

[Need to take over purchase of jute
by State Trading Corporation in
order to assure fair price to jute-
growers (89).]

“That the demand under the

[Impact on exrport trade as a result
of devaluation (70).)

[Failure to effectively regulate the
prlu.afm and to decontrol
.-oloth prices (71).1

“That the demand under the
bead Ministry of Commerce be
reduced by Re. 100".
[rmnmmwm;

solution with regpect
spreading in ootton wills

]
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Shri Sequeira: I beg to move:

“That the demand under the
::d!wvimtrmuuducodto
. 1",

[Need for faster availability of ex-
port incentives especially drew-
back (78).]

Shri K, P, Singh Deo: I beg to
move:

“That the demand under the

. head foreign trade be reduced
by Rs. 100".

{Fallure to safeguard the Indian ex-
ports to West Germany (75).]

“That the demand under the

head foreign trade be reduced
by Rs. 100".

[Fadlure to take steps to counter
Pakistan’s gftempt to cut into
Indian trade in Islamic and South
American countries (76).]

“That the demang under the
head Forelgn Trade be reduced
by Rs. 100".

[Futility of participating in Turkish
Trade Fair (11).]

Shri Ramavatar Shastri:
move:

“That the demang under the
head Other Revenue Expenditure
of the Ministry of Commerce be
reduced to Re. 1.

{Failure to pay much more Gttention
towards handloom industry (78).1

I beg to

[Failure to stabilise the prices of
cotton, tea, cardamom and rubber
(.1

“That the demand under the
head Other Revenue Expenditure

ASADHA 7, 1889 (SAKA) Conversions in Bihay §238

(H.AH, Dis,)

of the Ministry of Commerce be
reduced to Re. 1.

[Unnecessary expenditure on Khadi
and Village Industries Commission
(80).]

“That the demang under the
head Other Revenue Expenditure
of the Minisiry of Commerce be
reduced to Re. 1",

[Failure to nationalise tea planta-
tions (81).]

“That the demand uynder the
heag Other Revenue Expenditure
of the Ministry of Commerce be
reduced to Re. 1",

[Failure to develop cottage and small
scale industrieg (82).}

“That the demand under the
bead Other Revenue Expenditure
of the Ministry of Commerce be
reduced to Re, 1",

(Unasatisfactory progress of handi-
crafts industry (B3).]
Shri Surendtanath Dwivedy: | beg
to move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Commerce be
reduced by Rs. 100.”

[Working of Khadi ang Village In-
dustries Commission (B4).]

“That the demand under the
heag Other Revenue Expen@fture
of the Ministry of Commeice be
reduced by Ra, 100"

[Need to develop Powerloom Indus-
try (85).]

1731 hrs.
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